ORISSA HIGH COURT

FILING REPORT ASON :26/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
1 ARBA/0000016/2021 M/S. JINDAL STEEL AND POWER LTD. SUDARSHAN NANDA /1
VS VS 0
M/S. MODERN BUILDERS I
2 BLAPL/0010552/2021 TRAILOKYANATH PRADHAN MAHESDAS RAIKIA /91 /2021
VS VS 0
STATE OF ODISHA I
3 BLAPL/0010553/2021 SATYAJT BEHERA@ SILU@ PINTU SATYANARAYAN MISHRA PANIKOILI /238 /2021
VS VS 0
STATE OF ODISHA I
4 BLAPL/0010554/2021 SARAT KUMAR NAYAK PRANAYA SAHOO KAPTIPADA /95 /2021
VS VS 0
STATE OF ODISHA Il
5 BLAPL/0010555/2021 TRINATH BINDHANI SOURA CHANDRA MOHAPATRA GUNUPUR /140 /2021
VS VS 0
STATE OF ODISHA I
6 BLAPL/0010556/2021 KANGALI BALABANTARAY JYOTIRMAYA SAHOO BEGUNIA P.S./19 /2017
Vs VS 0
STATE OF ODISHA I
7 BLAPL/0010557/2021 DAMODAR KADRAKA ABHAYA KUMAR PARIDA BANDHUGOAN /12 /2020
VS VS 0
STATE OF ODISHA I
8 BLAPL/0010558/2021 SURYAMANI TRIPATHY SOMANATH NANDA EOW,BHUBANESWAR /14 /2021
VS VS 0
STATE OF ODISHA I
9 BLAPL/0010559/2021 HADAPA@ EDAGALA SHIVA@ H.SIVA BIRAJA PRASANNA DAS RAYAGADA TOWN /432 /2019
VS VS 0
STATE OF ODISHA I
10 BLAPL/0010560/2021 DAMODAR MAHANANDIA JUGALA KISHORE PANDA BOUDH /259 /2021
VS VS 0
STATE OF ODISHA I
11 BLAPL/0010561/2021 SUNIL KUMAR NAYAK ASHOK DAS DIGAPAHANDI /26 /2021
VS VS 0

STATE OF ODISHA

Page 1/68

1



FILING REPORT ASON :26/11/2021

ORISSA HIGH COURT

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
12 BLAPL/0010562/2021 TIKAN SAHOO@ SANATAN@ PINTU@ TIKINA ANURAG PATI JAGATPUR /14 /2018
VS VS 0
STATE OF ODISHA I
13 BLAPL/0010563/2021 JAGAMOHAN TARASIA@ RAJESH SIDHANT KUMAR JENA PHIRINGIA /108 /2021
VS VS 0
STATE OF ODISHA I
14 BLAPL/0010564/2021 DUDUL @ JY OTIPRAKASH RANA SUSANTA KUMAR TRIPATHY SAINTALA /296 /2021
VS VS 0
STATE OF ODISHA I
15 BLAPL/0010565/2021 DANU DIGAL SURYAKANTA DWIBEDI PHIRINGIA /55 /2021
VS VS 0
STATE OF ODISHA I
16 BLAPL/0010566/2021 MANISH NAGAR SATYABRATA PANDA BOUDH /186 /2021
VS VS 0
STATE OF ODISHA I
17 BLAPL/0010567/2021 SUBASH BENIA S.S.RAY 2 BISSAMCUTTACK /77 /2020
VS VS 0
STATE OF ODISHA I
18 BLAPL/0010568/2021 SURESH NAIK@ SUNIA NAIK BHARAT BHUSAN ROUTRAY ANGUL TOWN /413 /2021
VS VS 0
STATE OF ODISHA Il
19 BLAPL/0010569/2021 GOUTAM TARAI RABI NARAYAN MOHANTY CHANDRASEKHARPUR /366 /2021
VS VS 0
STATE OF ODISHA I
20 BLAPL/0010570/2021 KATI@ SANJAY KUMAR NAYAK@ SANJAY NAYAK TAPAN JYOTI PANI Bamapada (Industrial Area) /159 /2019
Vs VS 0
STATE OF ODISHA I
21 BLAPL/0010571/2021 SAROJKUAR DIGAL AMULYA RATNA PANDA PHIRINGIA /132 /2021
VS VS 0
STATE OF ODISHA I
22 BLAPL/0010572/2021 RANJAN BAGARTI AMULYA RATNA PANDA PHULBANI SADAR /139 /2021
VS VS 0
STATE OF ODISHA I
23 BLAPL/0010573/2021 BIJAY SETHI BIDYUTLATA MOHANTY BAIDESWAR /67 /2019

Page 2/68



ORISSA HIGH COURT

FILING REPORT ASON :26/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
VS VS 0
STATE OF ODISHA I

24 BLAPL/0010574/2021 SANGI AMULYA RATNA PANDA PADWA /85 /2019
VS VS 0
STATE OF ODISHA I

25 BLAPL/0010575/2021 MANTU PATRA AMULYA RATNA PANDA BALIAPAL /143 /2021
Vs VS 0
STATE OF ODISHA I

26 BLAPL/0010576/2021 UPENDRA NAYAK ASHOK DAS DIGAPAHANDI /26 /2021
VS VS 0
STATE OF ODISHA I

27 BLAPL/0010577/2021 SAROJ @ SURAJDAS BIDYALOK MOHAPATRA TALCHER TOWN /472 /2021
VS VS 0
STATE OF ODISHA I

28 BLAPL/0010578/2021 ARTATRANA BEHERA S.P.DASH BANTALA /13 /2019
VS VS 0
STATE OF ODISHA Il

29 BLAPL/0010579/2021 PRAFULLA PRADHAN @ TULU @ PRAFULLA KUMAREGRAXDHANANDA PATTANAIK ATHAMALLIK /69 /2014
VS VS 0
STATE OF ODISHA I

30 BLAPL/0010580/2021 NANDAKISHOR SAHU @ NANDI JAGABANDHU SAHU JHARBANDH /120 /2021
Vs VS 0
STATE OF ODISHA I

31 BLAPL/0010581/2021 PRAMILA BEHERA RAMANI KANTA PATTANAIK MANGALPUR /442 /2021
VS VS 0
STATE OF ODISHA I

32 BLAPL/0010582/2021 GOPINATH TANTI SANKET PALEI KORAPUT GRPS /7 /2021
VS VS 0
STATE OF ODISHA I

33 BLAPL/0010583/2021 HEMALATA TANTI SANKET PALEI KORAPUT GRPS /7 /2021
VS VS 0
STATE OF ODISHA I

34 BLAPL/0010584/2021 JASHODA KHORA SANKET PALEI KORAPUT GRPS /7 /2021
Vs VS 0
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STATE OF ODISHA

I

35 BLAPL/0010585/2021 RAJESH JANI SURYAKANTA DWIBEDI PHULBANI SADAR /140 /2021
VS VS 0
STATE OF ODISHA I

36 BLAPL/0010586/2021 SIBA PRADHAN JYOTIRMAYA SAHOO BANAPUR P.S. /64 /2016
VS VS 0
STATE OF ODISHA I

37 BLAPL/0010587/2021 BHASKAR SABAR SUJIT KUMAR PATTNAIK POLASARA PS/12 /2020
VS VS 0
STATE OF ODISHA I

38 BLAPL/0010588/2021 D.RAJA@ DASRAJA JULU KHANSAMA LOISINGHA(BOLANGIR) /222 /2021
VS VS 0
STATE OF ODISHA Il

39 BLAPL/0010589/2021 SUSANT KU. PRADHAN SANTOSH KUMAR MAHANTY JAGANNATHA PRASAD /222 /2021
VS VS 0
STATE OF ODISHA I

40 BLAPL/0010590/2021 SUBAL BARAL BHABANI SHANKAR DASPARIDA CHITRAKONDA /73 /2021
Vs VS 0
STATE OF ODISHA I

41 BLAPL/0010591/2021 AKHYA TUKUNA KUMAR MISHRA UMERKQTE /425 /2021
VS VS 0
STATE OF ODISHA I

42 BLAPL/0010592/2021 SHIV SRINIVASTAVA@ MRAGANK GUPTA PRADIPTA VARMA NAYAPALLI P.S. /440 /2021
VS VS 0
STATE OF ODISHA I

43 CMAPL/0000346/2021 LAND ACQUISITION OFFICER (N.H.) CUM COM PETERTIA BAHDRIKY /1
VS VS 0
ANANTA CHARAN SAHOO I

44 CMAPL/0000347/2021 SOBHAKAR MANGARAJ ADV. /1
VS VS 0
STATE OF ODISHA I

45 CMP/0000695/2021 RABINDRA NATH SANKHUA PRADEEP KUMAR DAS /1
VS VS 0

GOBARDHAN MAJHI
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46 CMP/0000696/2021 KORA @ CHINARI RANJT KUMAR PATRO SANTOSH KUMAR MAHANTY /1l
VS VS 0
CHINARI ANATARYAMI PATO I
a7 CMP/0000697/2021 BANI MANJARI DAS SUKANTA KUMAR NAYAK /1
VS VS 0
GOPINATH DAS I
438 CONTC/0007072/2021 BHUPATI SEKHAR MISHRA ADV. /1
VS VS 0
ARCHANA PATNAIK,IAS I
49 CONTC/0007073/2021 KSHIROD KUMAR SAHU ADV. /1
VS VS 0
SUSHANTA CHOPDAR,DEO,KALAHANDI I
50 CONTC/0007074/2021 SURENDRA PRASAD PATI ADV. /1
VS VS 0
SUSHANTA CHOPDAR,DEO,KALAHANDI I
51 CONTC/0007075/2021 RABI NARAYAN DHAL ADV. /1
VS VS 0
SUSHANTA CHOPDAR,DEO,KALAHANDI I
52 CONTC/0007076/2021 SAMIR KUMAR NAIK ADV. /1
VS VS 0
SUSHANTA CHOPDAR,DEO,KALAHANDI Il
53 CONTC/0007077/2021 SADANANDA PRADHAN ADV. /1
VS VS 0
SUSHANTA CHOPDAR,DEO,KALAHANDI I
54 CONTC/0007078/2021 RAMESH PADHAN ADV. /1
Vs VS 0
BIRANCHI NARAYAN MOHANTY IAS I
55 CONTC/0007079/2021 ABHAYA KUMAR ROUT ADV. /1
VS VS 0
SURESH CHANDRA BASISTHA,COMMNR. CUM SECY .,DEPT. OF AGRICULTURE I
56 CONTC/0007080/2021 MANMATH KUMAR ROUT ADV. /1
VS VS 0
SATYABRATA SAHOO,IAS I
57 CONTC/0007081/2021 MANAS RANJAN PATTANAIK ADV. /1
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VS VS 0
SATYA RANJAN SAHU,0AS(SAG) I
58 CONTC/0007082/2021 SABITRI BEHERA ADV. /1
VS VS 0
ANANYA DAS,COMMNR..CMC I
59 CONTC/0007083/2021 SURYAMANI ROUT ADV. /1
VS VS 0
JUGAL KISHORE KUMAR BANOTH,S.P,CUTTACK RURAL I
60 CONTC/0007084/2021 BRUNDABAN NAYAK ADV. /1
Vs VS 0
STATE OF ODISHA I
61 CONTC/0007085/2021 SANYASI BEHERA KRISHNA CHANDRA SAHU /1
VS VS 0
R.K.SHARMA IAS I
62 CONTC/0007086/2021 BHUMISUTA MAJHI @ BHUMITA MAJHI ADV Il
VS VS 0
ANU GARG, IAS I
63 CONTC/0007087/2021 SUNIL MAHATO ADV. /1
VS Vs 0
TAHASILDAR REMUNA I
64 CONTC/0007088/2021 NIMAIN CHARAN JENA ADV /1
Vs VS 0
SATYABRATA SAHOO, IAS I
65 CONTC/0007089/2021 KRUSHNA CHANDRA KAR ADV. /1
VS VS 0
SATYABRATA SAHU,IAS I
66 CONTC/0007090/2021 SAGARIKA ACHARYA ADV. /1
VS VS 0
DR.ASHOK DASH,CDMO,KEONJHAR I
67 CRLA/0000674/2021 BAHADUR GURHANDI KIRTAN DANG BOLANGIR SADAR /231 /2012
Vs VS 0
STATE OF ODISHA I
68 CRLA/0000675/2021 ACHYUTA SAHU GYANALOKA MOHANTY SARANGADA /49 /2017

VS

VS
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STATE OF ODISHA I

69 CRLA/0000676/2021 PRASANTA @ PRASANTA KUMAR SAHOO @ MUTEIGOPAL KRUSHNA MOHANTY KAMAKHYANAGAR /222 /2021
VS VS 0
STATE OF ODISHA I

70 CRLMA/0000261/2021 MANOHAR SAHOO ADV MAHILA P.S.(BBSR) /117 /2021
Vs VS 0
STATE OF ODISHA I

71 CRLMA/0000262/2021 MAI MUNA BIBI SIVA SANKAR CHAINI PURUNABAZAR /281 /2021
Vs VS 0
STATE OF ODISHA I

72 CRLMA/0000263/2021 MITU PAHAN PULAKESH MOHANTY /10
VS VS 0
STATE OF ODISHA I

73 CRLMC/0002403/2021 RAJENDRA KUMAR PANDA JUGALA KISHORE PANDA NANDAPUR /14 /2021
Vs VS 0
STATE OF ODISHA I

74 CRLMC/0002404/2021 ABHIRAM MAHARANA BIDYADHAR MANASINGH KONARK /44 /2020
Vs VS 0
STATE OF ODISHA I

75 CRLMC/0002405/2021 GANESH@ GANESWAR NAYAK PABITRA KUMAR BEHERA SARANAKUL /54 /2021
VS VS 0
STATE OF ODISHA I

76 CRLMC/0002406/2021 DHANA KHORA ARIJEET MISHRA JEYPORE TOWN /118 /2016
VS VS 0
STATE OF ODISHA I

77 CRLMC/0002407/2021 BIJAY MALIK SAMVIT MOHANTY /10
Vs VS 0
STATE OF ODISHA I

78 CRLMC/0002408/2021 D.JAMESH DIGAL SUNIL KUMAR PANDA BALLIGUDA /226 /2020
VS VS 0
STATE OF ODISHA I

79 CRLMC/0002409/2021 STATE OF ODISHA ADDL. GOVT. ADV.(SHAKTI PRASAD PANDA) /10

VS
PRAMOD KUMAR SAHOO

VS
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80 CRLMC/0002410/2021 SAROJNAIK BHARAT BHUSAN ROUTRAY SAMAL /38 /2017
VS VS 0
STATE OF ODISHA I
81 CRLMC/0002411/2021 ANIRUDDHA PANDA JAYDEEP PAL MAHILA P.S.(BBSR) /44 /2020
VS VS 0
STATE OF ODISHA I
82 CRLMC/0002412/2021 SALAUDDIN KHAN GAGANBIHARI SINGH TIRTOL /42 /2011
VS VS 0
STATE OF ODISHA I
83 CRLMC/0002413/2021 HEMANT KUMAR DEHURY ANUGRAHA NARAYAN SAMANTARAY NAYAPALLI P.S. /229 /2018
VS VS 0
STATE OF ODISHA I
84 CRLMC/0002414/2021 PRAKASH KUMAR DASH BIJAYANANDA DASH CANTONMENT ROAD /66 /2014
VS VS 0
STATE OF ODISHA I
85 CRLMC/0002415/2021 JAGANNATH OJHA ALOK KUMAR KAR /10
VS VS 0
STATE OF ODISHA I
86 CRLMC/0002416/2021 SANTOSH KUMAR DAS AMIT PRASAD BOSE BALICHANDRAPUR /126 /2021
VS VS 0
STATE OF ODISHA Il
87 CRLMC/0002417/2021 SOMANATH JENA AMIT PRASAD BOSE BALICHANDRAPUR /126 /2021
VS VS 0
STATE OF ODISHA I
88 CRLMC/0002418/2021 SUMANTA @ SUBASH CHANDRA SAMANTRAY BISWAJT NAYAK KANAS/50 /1992
Vs VS 0
STATE OF ODISHA I
89 CRLMC/0002419/2021 DEBABRATA MISHRA SIDHARTHA SANKAR RAY KHARABEL NAGARP.S. /325 /2017
VS VS 0
SWARUPA PRAHARAJ I
90 CRLMC/0002420/2021 RATNAKAR JENA ANJAN KUMAR BISWAL BHADRAK RURAL /301 /2019
VS VS 0
STATE OF ODISHA I
91 CRLMC/0002421/2021 ALAKA SAHOO@ LAXMIPRIYA SAHOO SIDDHARTHA SAMAL /10
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VS VS 0
SANDHYARANI SAHOO I
92 CRLMC/0002422/2021 KAMALA BISWAL JAYAKRISHNA MOHAPATRA CHANDABALI /206 /2015
VS VS 0
STATE OF ORISSA I
93 CRLMC/0002423/2021 BISHNU CHARAN SAHOO NIRANJAN SINGH (1) MAHANGA /109 /2001
Vs VS 0
STATE OF ODISHA I
94 CRLMC/0002424/2021 ARUN KUMAR SWAIN NIRANJAN SINGH(1) SALIPUR /19 /1994
Vs VS 0
STATE OF ODISHA I
95 CRLMC/0002425/2021 SOUMITRA NAYAK MRUGANKA MAULI PATNAIK /10
VS VS 0
DEBI PRASAD MOHANTY I
96 CRLMC/0002426/2021 STATE OF ODISHA A.GA. /10
VS VS 0
SATYANARAYAN DHARUA I
97 CRLMP/0002144/2021 SAPAN KUMAR PAL NISHIKANTA MISHRA /10
Vs Vs 0
STATE OF ODISHA I
98 CRLMP/0002145/2021 SUKADEV GOSWAMI SUDARSAN BEHERA /10
Vs VS 0
PRINCIPAL SECRETARY TO GOVT. I
99 CRLMP/0002146/2021 SANTOSH KUMAR SAHOO SHIVSANKAR MOHANTY /10
VS VS 0
STATE OF ODISHA I
100 CRLMP/0002147/2021 SRIDHAR JENA DINABANDHU NAYAK /10
VS VS 0
STATE OF ODISHA I
101 CRLMP/0002148/2021 HAIMABATI KANHAR AKSHAYA KUMAR SAHOO /10
Vs VS 0
STATE OF ODISHA I
102 CRLMP/0002149/2021 KAMALINI BEHERA AJAYA KUMAR NAYAK /10

VS

VS
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THE SUPERINTENDENT OF POLICE, BALASORE Il
103 CRLMP/0002150/2021 SOMYENDRA MOHARANA PABITRA KUMAR BEHERA /10
VS VS 0
STATE OF ODISHA Il
104 CRLMP/0002151/2021 ANURADHA KHUNTIA @ ANURADHA PATRA SIDHANT KUMAR JENA /10
VS VS 0
STATE OF ODISHA I
105 CRLMP/0002152/2021 BANAMALI SAHOO KUNJA SUNDAR DAS /10
VS VS 0
STATE OF ODISHA I
106 CRLMP/0002153/2021 M/S SWEET HOME ESTATES SIVA SANKAR CHAINI /10
VS VS 0
STATE OF ODISHA Il
107 CRLMP/0002154/2021 ARVIND KUMAR SAXENA SUSHANTA KUMAR PRADHAN THELKOLOI PS/18 /2021

108

109

CRLREV/0000479/2021

CRLREV/0000480/2021

VS

DIRECTOR GENERAL OF POLICE, ODISHA
GAUTAM ALI BESANT

VS

STATE OF ODISHA

BIRUPAKHYA SAHU

VS

STATE OF ODISHA

VS

SAMARENDRA MOHANTY
VS

PRAHALLADA SAHU
VS

0
I
110
0
"
/10

0
]

110 CRP/0000012/2021 KISHAN KUMAR AGRAWAL BANSHIDHAR BAUG /1
VS VS 0
SANGHAMITRA MOHANTY @ PATHAK I
111 FAO/0000289/2021 NATIONAL INSURANCE COMPANY LTD. SABITA RANJAN PATTNAIK /1
VS VS 0
SAGARIKA BHOI I
112 FA0/0000290/2021 NATIONAL INSURANCE COMPANY LTD. SABITA RANJAN PATTNAIK /1
VS VS 0
KHULANA ROUT I
113 FA0/0000291/2021 PRANABANDHU DEHURI ROHIT RANJAN RAY /1

VS
UNION OF INDIA

VS
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114 FAO/0000292/2021 PREMALATA OJHA ROHIT RANJAN RAY /1l
Vs VS 0
UNION OF INDIA I
115 MACA/0000411/2021 THE DIVISIONAL MANAGER, M/S. NEW INDIA ASSURANTENIOKITMAR SARANGI /1
Vs VS 0
DEBI PRASAD ROUTRAY I
116 MACA/0000412/2021 RASANANDA MOHARANA RAJESH KUMAR CHHOTRAY /1
VS VS 0
KANAILAL CHAKRABARTY I
117 MACA/0000413/2021 MANAGER (LEGAL), M/S. NATIONAL INSURANCE C®I100®.DASMOHAPATRA /1
Vs VS 0
PRANATI MOHANTY I
118 MATA/0000082/2021 JYOTI PRAKASH MANDAL ABHISHEK DASH /1
Vs VS 0
ROJALINE MANDAL I
119 RSA/0000144/2021 PARBATI HARIJAN TUKUNA KUMAR MISHRA /1
VS VS 0
BAIDYANATH CHRISTIAN I
120 RVWPET/0000237/2021 NIRANJAN MEHER ADV. /1
VS VS 0
MANJULATA PATRA I
121 RVWPET/0000238/2021 K.RUPENDRA ADV. /1
Vs Vs 0
UNION OF INDIA I
122 RVWPET/0000239/2021 KALICHARAN ROUT GOPAL KRUSHNA MOHANTY /1
Vs VS 0
STATE OF ODISHA I
123 TRP(C)/0000400/2021 SWATI NAYAK @ DEZI DINESH RAY /1
VS VS 0

124

125

TRP(C)/0000401/2021

TRP(C)/0000402/2021

SAROJRANJAN NAYAK
PRIYANKA MOHARANA

VS

SOUMYA RANJAN SAHOO
AMITAV PARIDA

PRAFULLA CHANDRA ACHARYA
VS

SIDHARTHA SAMAL
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VS
UTTAM PARIDA

VS

0
1"

126 WA/0000925/2021 PARADIP PORT TRUST DINESH KUMAR PATRA /1
VS VS 0
SHREE IDEAL HOMES PVT.LTD. I
127 WA/0000926/2021 ODISHA MINING CORPORATION LTD. ADV. /1
Vs VS 0
SANJEEV KUMAR SAHOO I
128 WHP(C)/0037387/2021 AJAY KUMAR AGRAWAL TRILOCHAN BARIK /1
Vs VS 0
STATE OF ODISHA I
129 WP(C)/0037388/2021 UMMA SANKAR SAHOO TRILOCHAN BARIK /1
VS VS 0
STATE OF ODISHA I
130 WP(C)/0037389/2021 NARAYAN MAHALI BHAKTA RANJAN BARIK Il
VS VS 0
STATE OF ODISHA I
131 WHP(C)/0037390/2021 MANAS RANJAN SAMANTARA ANIL KUMAR DAS /1
Vs Vs 0
STATE OF ODISHA I
132 WP(C)/0037391/2021 RABINARAYAN BEHERA DURLLABHA RANJAN MISHRA /1
Vs VS 0
STATE OF ODISHA I
133 WP(C)/0037392/2021 SANKET KUMAR MISHRA ASHOK KUMAR ROUT /1
VS VS 0
RT.O., SAMBALPUR I
134 WP(C)/0037393/2021 BARKHA MODI SASWAT KUMAR ACHARYA /1
VS VS 0
PRINCIPAL COMMNR. OF INCOME TAX, SAMBALPUR I
135 WHP(C)/0037394/2021 NIDHI AGGARWAL SASWAT KUMAR ACHARYA /1
Vs VS 0
PRINCIPAL COMMNR. OF INCOME TAX, SAMBALPUR I
136 WP(C)/0037395/2021 PRAFULLA KUMAR MOHANTY JATINDRA KUMAR MOHAPATRA /1

VS

VS
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STATE OF ODISHA I
137 WP(C)/0037396/2021 PRAFULLA KUMAR MOHANTY JATINDRA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
138 WHP(C)/0037397/2021 KISHORE KUMAR MAHAKUD ARUN KUMAR MISHRA /1
Vs VS 0
STATE OF ODISHA I
139 WP(C)/0037398/2021 M/S ACHARYA ASSOCIATES AJT KUMAR TRIPATHY /1
Vs VS 0
STATE OF ODISHA I
140 WP(C)/0037399/2021 M/SBKD ACHARYA (JV) AJT KUMAR TRIPATHY Il
VS VS 0
STATE OF ODISHA I
141 WHP(C)/0037400/2021 M/S. ACHARYA ASSOCIATES,BBSR AJT KUMAR TRIPATHY /1
Vs VS 0
STATE OF ODISHA I
142 WP(C)/0037401/2021 DHRUBA CHARAN ROUT JYOTSNARANI RATH /1
Vs VS 0
STATE OF ODISHA I
143 WP(C)/0037402/2021 M/S ACHARYA ASSOCIATES AJT KUMAR TRIPATHY /1
VS VS 0
STATE OF ODISHA I
144 WP(C)/0037403/2021 M/S.ACHARYA ASSOCIATES,BBSR AJT KUMAR TRIPATHY /1
VS VS 0
STATE OF ODISHA I
145 WHP(C)/0037404/2021 M/SA TECH SOLUTION KANANBALA ROY CHOUDHURY /1
Vs VS 0
THE COMMNR. (APPEALS), CGST, CX AND CUSTOMS I
146 WP(C)/0037405/2021 NARAYAN CHANDRA ROUT BANABIHARI RAY /1
VS VS 0
COMMNR., LRAND S, ODISHA I
147 WP(C)/0037406/2021 PRATAP CHANDRA ROUT BANABIHARI RAY /1

VS VS
COMMNR., LRAND S, ODISHA
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148 WHP(C)/0037407/2021 RAMESH CHANDRA SAHANI HEMANTA KUMAR ROUT /1l
Vs VS 0
STATE OF ODISHA I
149 WP(C)/0037408/2021 JLAKSHMI H.N.TRIPATHY /1
Vs VS 0
STATE OF ODISHA I
150 WP(C)/0037409/2021 BASANTA KUMAR SAHOO DILIPKUMAR SAHU /1
VS VS 0
STATE OF ODISHA I
151 WP(C)/0037410/2021 PRADEEP KUMAR PRADHAN @ PRADEEP PRADHANHEMANTA KUMAR ROUT /1
Vs VS 0
STATE OF ODISHA I
152 WP(C)/0037411/2021 D.UMA SANKAR RAO HEMANTA KUMAR ROUT /1
Vs VS 0
STATE OF ODISHA I
153 WP(C)/0037412/2021 M/S APUL ASSOCIATES PRAFULLA KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
154 WP(C)/0037413/2021 HEMANTA KUMAR PRUSETH JK.MISHRA 2 /1
VS VS 0
STATE OF ODISHA I
155 WP(C)/0037414/2021 PRADIP KUMAR TRIPATHY JK.MISHRA 2 /1
Vs Vs 0
STATE OF ODISHA I
156 WP(C)/0037415/2021 UMAKANTA SAMAL GYANALOKA MOHANTY /1
Vs VS 0
STATE OF ODISHA I
157 WP(C)/0037416/2021 SMITA DAS JK.MISHRA 2 /1
VS VS 0
STATE OF ODISHA I
158 WP(C)/0037417/2021 SARAT CHANDRA OJHA NIRANJAN PANDA /1

159

WP(C)/0037418/2021

VS
STATE OF ODISHA
DEBENDRA RAM

VS

DIPTI RANJAN SWAIN
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VS VS 0
PRINCIPAL CHIEF PERSONAL OFFICER,EAST COAST RAILWAY BBSR I
160 WP(C)/0037419/2021 GADADHAR NAYAK NIRANJAN PANDA /1
VS VS 0
STATE OF ODISHA I
161 WP(C)/0037420/2021 DAMBARUDHAR MEHER GANESH PRASAD SAMAL /1
Vs VS 0
COLLECTOR NUAPADA I
162 WHP(C)/0037421/2021 HIRANAKSHYA MALLICK NIRANJAN PANDA /1
VS VS 0
STATE OF ODISHA I
163 WP(C)/0037422/2021 NARESH CHANDRA BISWAL NIRANJAN PANDA /1
VS VS 0
STATE OF ODISHA I
164 WP(C)/0037423/2021 BHAGABAT SAHU NIRANJAN PANDA Il
VS VS 0
STATE OF ODISHA Il
165 WP(C)/0037424/2021 RAJENDRA MAHARI NIRANJAN PANDA /1
VS VS 0
STATE OF ODISHA I
166 WP(C)/0037425/2021 RABINDRA KUMAR PADHIARI NIRANJAN PANDA /1
Vs VS 0
STATE OF ODISHA I
167 WP(C)/0037426/2021 DINABANDHU MAHARANA NIRANJAN PANDA /1
VS VS 0
STATE OF ODISHA I
168 WP(C)/0037427/2021 SANATAN PATHAL NIRANJAN PANDA /1
VS VS 0
STATE OF ODISHA I
169 WHP(C)/0037428/2021 SARAT CHANDRA JENA NIRANJAN PANDA /1
VS VS 0
STATE OF ODISHA I
170 WP(C)/0037429/2021 KHAGESWAR MOHAPATRA NIRANJAN PANDA /1
Vs VS 0
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STATE OF ODISHA Il
171 WP(C)/0037430/2021 ANANDA CHANDRA SAHU NIRANJAN PANDA /1
VS VS 0
STATE OF ODISHA I
172 WHP(C)/0037431/2021 KALYANI BISWAL SK.SAMAL /1
VS VS 0
STATE OF ODISHA I
173 WP(C)/0037432/2021 SARBESWAR DAS SAILABALA JENA /1
VS VS 0
UNION OF INDIA I
174 WP(C)/0037433/2021 JATADHARI SAHOO GIRIJA SANKAR MOHANTY Il
VS VS 0
AO, BANK OF BARODA Il
175 WP(C)/0037434/2021 NIMAIN CHARAN SETHI GYANARANJAN SETHI /1
VS VS 0
STATE OF ODISHA I
176 WP(C)/0037435/2021 MAMATA MISHRA M.PRATAP @ PRATAPKUMAR MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
177 WP(C)/0037436/2021 NIRMAL CHANDRA BALIARSINGH M.PRATAP @ PRATAPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
178 WP(C)/0037437/2021 PABITRA KUMAR ROUT GOPAL SINHA /1
VS VS 0
STATE OF ODISHA I
179 WHP(C)/0037438/2021 ASHOK KUMAR DAS GOPAL SINHA /1
VS VS 0
STATE OF ODISHA I
180 WP(C)/0037439/2021 RAMA CHANDRA SAHU GOPAL SINHA /1
VS VS 0
STATE OF ODISHA I
181 WP(C)/0037440/2021 HEMSAGAR NANDA GOPAL SINHA /1
VS VS 0

STATE OF ODISHA
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182 WHP(C)/0037441/2021 PRAFULLA KUMAR SETHI TAPAN KUMAR BISWAL /1l
VS VS 0
STATE OF ODISHA I
183 WP(C)/0037442/2021 RENUBALA SAHU RAMDASACHARY /1
VS VS 0
STATE OF ODISHA I
184 WP(C)/0037443/2021 RENUBALA SAHU ARUN KUMAR PATRA /1
VS VS 0
STATE OF ODISHA I
185 WP(C)/0037444/2021 PITAMBAR PANDA ARUN KUMAR PATRA /1
VS VS 0
STATE OF ODISHA I
186 WP(C)/0037445/2021 TULARAM MEHER SUSHANTA KUMAR JOSHI /1
VS VS 0
STATE OF ODISHA I
187 WP(C)/0037446/2021 RAMA CHANDRA PATTNAIK SAROJKUMAR PADHI /1
VS VS 0
CDA, CUTTACK I
188 WP(C)/0037447/2021 SANTOSH KUMAR MEHER SUSHANTA KUMAR JOSHI /1
VS VS 0
STATE OF ODISHA Il
189 WP(C)/0037448/2021 KEDAR NAYAK SUBHRAJEET JENA /1
VS VS 0
THE COMMNR., CT AND GST, ODISHA I
190 WP(C)/0037449/2021 MURALI BADATYA SATYABRATA MOHANTY /1
Vs VS 0
GOVT. OF ODISHA I
191 WP(C)/0037450/2021 SHREE SHANKAR INFRATECH PVT. LTD. ADITYA SINGH MOHANTY /1
VS VS 0
THE COMMNR. CT AND GST, ODISHA I
192 WP(C)/0037451/2021 DEBENDRA NAYAK SUBHRAJEET JENA /1
VS VS 0
THE COMMNR., CT AND GST, ODISHA I
193 WHP(C)/0037452/2021 JOGINDRA PATJOSHI SIDHESWAR MOHANTY /1
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VS VS 0
STATE OF ODISHA I
194 WP(C)/0037453/2021 AMITA BHATRA SIDHESWAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
195 WP(C)/0037454/2021 SMRUTI RANJAN DAS SAMARENDRA MOHANTY /1
Vs VS 0
STATE OF ODISHA I
196 WHP(C)/0037455/2021 BENUDHAR VIDYAPITHA NIRANJAN LENKA /1
Vs VS 0
STATE OF ODISHA I
197 WP(C)/0037456/2021 SRINIBASMAJHI @ MURMU NIRANJAN LENKA /1
VS VS 0
STATE OF ODISHA I
198 WP(C)/0037457/2021 M/S GANESHWAR MINES AND MINERALS ABHISHEK DASH Il
VS VS 0
UNION OF INDIA I
199 WP(C)/0037458/2021 K.KAMU REDDY PRADEEP KUMAR MOHANTY /1
Vs Vs 0
STATE OF ODISHA I
200 WP(C)/0037459/2021 INDUSTRIAL AND COMMERCIAL ENTERPRISES PVTIAGBMBISRN PATTANAIK /1
Vs VS 0
PRINCIPAL CHIEF COMMNR. OF INCOME TAX BBSR I
201 WP(C)/0037460/2021 SANJAY KUMAR BEHERA GYANA RANJAN SETHI /1
VS VS 0
STATE OF ODISHA I
202 WP(C)/0037461/2021 DR.GURU KRUSHNA MOHAPATRA AVIJT MISHRA /1
VS VS 0
STATE OF ODISHA I
203 WHP(C)/0037462/2021 SANTOSHINI SAHANI @ MOHANTY ANKITA MUKHERJI /1
Vs VS 0
STATE OF ODISHA I
204 WP(C)/0037463/2021 MANIRAJ SAHOO BIKRAM CHANDRA GHADEI /1

VS

VS
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B.M OF INDUS INDUS BANK, CUTTACK I
205 WP(C)/0037464/2021 TARA PRASAD MISRA JYOTIRMAY GUPTA /1
VS VS 0
STATE OF ODISHA I
206 WHP(C)/0037465/2021 CHANDRAKANTA ANDIA JYOTIRMAY GUPTA /1
Vs VS 0
STATE OF ODISHA I
207 WP(C)/0037466/2021 M.SBISHNUPRIYA RICE MILL SHASHANKA SHEKHAR PATRA /1
Vs VS 0
STATE OF ODISHA I
208 WP(C)/0037467/2021 CHARAN BISWAL RANJAN KUMAR ROUT Il
VS VS 0
COLLECTOR,JAGATSINGHPUR I
209 WP(C)/0037468/2021 RANJAN KUMAR ROUT /1
Vs VS 0
UNION OF INDIA I
210 WP(C)/0037469/2021 KARNARAJBARIK BRUNDABAN ROUT /1
Vs VS 0
STATE OF ODISHA I
211 WP(C)/0037470/2021 SAROJKUMAR DEHERY BHABANI SANKAR TRIPATHY 1 /1
VS VS 0
STATE OF ODISHA I
212 WP(C)/0037471/2021 TANKADHAR SAHU BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
213 WP(C)/0037472/2021 SARAT KUMAR PATTNAIK PRAFULLA KUMAR MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
214 WP(C)/0037473/2021 SASHIKANTA NAYAK SAPAN KUMAR PAL /1
VS VS 0
STATE OF ODISHA I
215 WP(C)/0037474/2021 SISHIR CHANDRA BARIK ASHISKUMAR MISHRA /1

VS
THE TAHASILDAR, PARJANGA

VS
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216 WHP(C)/0037475/2021 RAGHUNATH MUDRA GOURI MOHAN RATH /1l
VS VS 0
STATE OF ODISHA I
217 WP(C)/0037476/2021 HARIHARA NAIK UDIT RANJAN JENA /1
VS VS 0
STATE OF ODISHA I
218 WP(C)/0037477/2021 PRANAB KUMAR SAMANTARAY KOUSIK ANANDA GURU /1
VS VS 0
STATE OF ODISHA I
219 WP(C)/0037478/2021 RABINDRA KUMAR SAHOO BIJAYA KUMAR ROUTRAY /1
VS VS 0
THE COMMNR., SURVEY AND SETTLEMENT, JAJPUR I
220 WP(C)/0037479/2021 SRI HANSANATH CONSTRUCTION PVT. LTD.,CUTTAKK.MAJHI /1
VS VS 0
R.T.0.,DHENKANAL I
221 WP(C)/0037480/2021 PRASANTA KUMAR SINGH K.C.MAJHI /1
VS VS 0
R.T.0.,CUTTACK I
222 WP(C)/0037481/2021 SANJEEB KUMAR SAHOO BRAJA MOHAN SARANGI /1
VS VS 0
RT.0., KEONJAHR Il
223 WP(C)/0037482/2021 PRASANTA KUMAR SINGH K.C.MAJHI /1
VS VS 0
R.T.0.CUTTACK I
224 WP(C)/0037483/2021 SANJEEB KUMAR SAHOO BRAJA MOHAN SARANGI /1
Vs VS 0
R.T.0., KEONJHAR I
225 WP(C)/0037484/2021 SURAJKUMAR KHADANGA DINESH KUMAR PANDA /1
VS VS 0
COLLECTOR PHULBANI I
226 WP(C)/0037485/2021 SURENDRA KUMAR BAG BHOJARAJ SETH /1
VS VS 0
STATE OF ODISHA I
227 WHP(C)/0037486/2021 CHANDRA MOHAN MAJHI BHOJARAJ SETH /1
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VS VS 0
STATE OF ODISHA I
228 WP(C)/0037487/2021 PRADYUSH RANJAN MALLICK SANJAY KUMAR PATTANAIK /1
VS VS 0
RESERVE BANK OF INDIA,BBSR I
229 WHP(C)/0037488/2021 SANJAY KUMAR KHADANGA DINESH KUMAR PANDA /1
Vs VS 0
COLLECTOR,PHULBANI I
230 WHP(C)/0037489/2021 RAGHUNATH CHINNARA ASHOK PATTANAIK /1
Vs VS 0
TAHASILDAR, BBSR I
231 WP(C)/0037490/2021 PANKAJINI PATRA ARUN KUMAR MISHRA /1
VS VS 0
AO CUM RM, URBAN CO OPERATIVE BANK, KORAPUT I
232 WP(C)/0037491/2021 TAPAN KUMAR SAHOO Il
VS VS 0
ODISHA SUB ORDINATE STAFF SELECTION COMMISSION,BBSR I
233 WP(C)/0037492/2021 M/SWINNER SECURITY AND LABOR SERVICES SIDHARTH PRASAD DAS /1
Vs Vs 0
STATE OF ODISHA I
234 WP(C)/0037493/2021 RABINDRA KUMAR JENA RABINDRANATH PRUSTY /1
Vs VS 0
STATE OF ODISHA I
235 WP(C)/0037494/2021 PRANATI PRADHAN RABINDRANATH PRUSTY /1
VS VS 0
STATE OF ODISHA I
236 WP(C)/0037495/2021 SUBASH CHANDRA PANI SANJT KUMAR DAS /1
VS VS 0
COMPETENT AUTHORITY-CUM-LAO,BBSR I
237 WHP(C)/0037496/2021 SASMITA DASMOHAPATRA SURYAKANTA DASMOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
238 WP(C)/0037497/2021 SUNANDA KUMAR MOHANTY PRAJT KUMAR PRADHAN /1

VS

VS
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THE CHAIRMAN AND APELLATE AUTHORITY ,ODISHA GRAMYA BANK,BBSR I
239 WP(C)/0037498/2021 DEIVIK ENTERPRISERS,BBSR SASWATI MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
240 WHP(C)/0037499/2021 NIRANJAN DHAL ASHOK PATTANAIK /1
Vs VS 0
STATE OF ODISHA I
241 WP(C)/0037500/2021 NIROD JENA RANJT MOHANTY /1
Vs VS 0
STATE OF ODISHA I
242 WP(C)/0037501/2021 M/S.MAHODADHI CEMENT PRODUCTS,BBSR BIRAJA PRASANNA SATAPATHY Il
VS VS 0
BANK OF BARODA,BBSR I
243 WP(C)/0037502/2021 HARICHAN SAHU KUNAL KUMAR SWAIN /1
Vs VS 0
STATE OF ODISHA I
244 WP(C)/0037503/2021 NARAYAN SAHOO KAUSHIK SWAIN /1
Vs VS 0
STATE OF ODISHA I
245 WP(C)/0037504/2021 LABANYABATI SAHU SUBHRANSU BHUSAN MOHANTY /1
VS VS 0
STATE OF ODISHA I
246 WP(C)/0037505/2021 DEBARAJRAUTA KUNAL KUMAR SWAIN /1
VS VS 0
STATE OF ODISHA I
247 WHP(C)/0037506/2021 BHUJENDRA PRASAD MALLICK SUBHRANSU BHUSAN MOHANTY /1
Vs VS 0
STATE OF ODISHA I
248 WP(C)/0037507/2021 JAYANTA KUMAR BHOKTA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
249 WP(C)/0037508/2021 NARAYAN SAHOO KUNAL KUMAR SWAIN /1

VS
STATE OF ODISHA

VS
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250 WHP(C)/0037509/2021 NIRMALA BARIK KAUSHIK SWAIN /1l
VS VS 0
STATE OF ODISHA I
251 WP(C)/0037510/2021 KAILASH BEHERA SAROJRANJAN SUBUDHI /1
VS VS 0
STATE OF ODISHA I
252 WP(C)/0037511/2021 BALABHADRA PRADHAN BIBEKANANDA NAYAK /1
VS VS 0
THE BRANCH MANAGER,CORPORATION BANK,BBSR I
253 WP(C)/0037512/2021 M/S SNEHALATA CONSTRUCTION AND INTERIOR ACHYUTANANDA PATTANAIK /1
VS VS 0
STATE OF ODISHA I
254 WP(C)/0037513/2021 BRAJA KISHORE NAYAK SABYASACHI MISHRA /1
VS VS 0
STATE OF ODISHA I
255 WP(C)/0037514/2021 LAXMIKANTA PARAMANIK JAYANTA KUMAR MAJHI /1
VS VS 0
STATE OF ODISHA I
256 WP(C)/0037515/2021 LIC OF INDIA GURUDATTA KAR /1
VS VS 0
MINATI SINGH Il
257 WP(C)/0037516/2021 MURCHHANA CHAKRA SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA I
258 WP(C)/0037517/2021 RAGHUNATH BISWAL BIPLAB KUMAR DASH /1
Vs VS 0
STATE OF ODISHA I
259 WP(C)/0037518/2021 JYOTI PRAKASH CHAKRA SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA I
260 WP(C)/0037519/2021 SUDHANSU SEKHAR DASH SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA I
261 WHP(C)/0037520/2021 NIRAKAR JENA SHASHI BHUSAN JENA /1
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VS VS 0
STATE OF ODISHA I
262 WP(C)/0037521/2021 SURENDRA DAS RAMESH CHANDRA OJHA /1
VS VS 0
STATE OF ODISHA I
263 WP(C)/0037522/2021 SAPAN KUMAR PAL MITRA RANJAN TRIPATHY /1
Vs VS 0
STATE OF ODISHA I
264 WHP(C)/0037523/2021 M/S SRI DURGA SAW MILL SIVA SANKAR CHAINI /1
Vs VS 0
STATE OF ODISHA I
265 WP(C)/0037524/2021 SUDARSHAN SETHY SOUMYA MISHRA /1
VS VS 0
KEONJHARGARH MUNICIPALITY I
266 WP(C)/0037525/2021 GOBINDA CHANDRA MOHANTA DILLIPKUMAR MOHAPATRA Il
VS VS 0
STATE OF ODISHA I
267 WP(C)/0037526/2021 DEVKI PATTNAIK BASUDEV MISHRA /1
Vs Vs 0
SUB-COLLECTOR,JEY PORE I
268 WP(C)/0037527/2021 NISHAMANI NAIK DILLIPKUMAR MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
269 WP(C)/0037528/2021 RAJKUMAR MOHANTA DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
270 WP(C)/0037529/2021 KULAMANI JOSHI DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
271 WHP(C)/0037530/2021 PRAVAKAR DAS KAUSHIK SWAIN /1
Vs VS 0
STATE OF ODISHA I
272 WP(C)/0037531/2021 SAROJA KUMAR SAHOO SUBHRANSU BHUSAN MOHANTY /1

VS

VS
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AO,BANK OF BARODA ANGUL I
273 WP(C)/0037532/2021 RASHMI RANJAN BEHERA DIGAMBARA MISHRA /1
VS VS 0
PRESIDENT GHUNA PRIMARY AGRICULTURAL SOCIETY I
274 WHP(C)/0037533/2021 TRL KROSAKI REFRACTORIESLTD., JHARSUGUDA SARADA PRASANNA SARANGI /1
Vs VS 0
STATE OF ODISHA I
275 WP(C)/0037534/2021 RITALAL PRASAD MANDAL PRATIK DASH /1
Vs VS 0
THE CHIEF GENERAL MANAGER, MCL, JHARSUGUDA I
276 WP(C)/0037535/2021 BABULI BISWAL SYAMALENDU PATTNAIK Il
VS VS 0
RT.0.GANJAM I
277 WP(C)/0037536/2021 M/S SRABANI TIMBER PVT. LTD. SOUGAT DASH /1
Vs VS 0
AO, CANARA BANK, BBSR I
278 WP(C)/0037537/2021 BABULI BISWAL SYAMALENDU PATTNAIK /1
Vs VS 0
R.T.0.GANJAM I
279 WP(C)/0037538/2021 BABULI BISWAL SYAMALENDU PATTNAIK /1
VS VS 0
RT.0.GANJAM I
280 WPCRL/0000160/2021 NESAR AHMED KHAN ANAMA CHARAN PANDA /10
VS VS 0
STATE OF ODISHA I
281 ABLAPL/0015514/2021 RATNAKARNAG SOUBHAGYA KUMAR DASH CHANDILI /190 /2021
Vs VS 0
STATE OF ODISHA I
282 ABLAPL/0015515/2021 SURENDRA BEHERA SATYABRATA PANDA BOUDH /264 /2021
VS VS 0
STATE OF ODISHA I
283 ABLAPL/0015516/2021 SURESH KUMAR PADHY BISWAMBAR MOHANTY BERHAMPUR TOWN /222 /2021

VS
STATE OF ODISHA

VS
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284 ABLAPL/0015517/2021 SK. RAJA DEBASISH SAMAL BHANDARIPOKHARI /340 /2021
VS VS 0
STATE OF ODISHA I
285 ABLAPL/0015518/2021 DIPUNA@ RAJESH JENA@ RAKESH JENA DEEPAK KU. SAHOO KENDRAPARA SADAR /595 /2021
VS VS 0
STATE OF ODISHA I
286 ABLAPL/0015519/2021 BABAJ MALLICK DEEPAK KU. SAHOO /10
VS VS 0
STATE OF ODISHA I
287 ABLAPL/0015520/2021 ITISHREE SETHI M.A.ALI NIALI /87 /2019
VS VS 0
STATE OF ODISHA I
288 ABLAPL/0015521/2021 RABINARAYAN PANDA ABHISHEK DASH KUAKHIA /362 /2021
VS VS 0
STATE OF ODISHA I
289 ABLAPL/0015522/2021 SNEHASISH MOHANTY SOURA CHANDRA MOHAPATRA BINJHARPUR /591 /2021
VS VS 0
STATE OF ODISHA I
290 ABLAPL/0015523/2021 SUNA BHOI TARA PRASAD MOHAPATRA MARINE PENTHAKATA /72 /2021
VS VS 0
STATE OF ODISHA Il
291 ABLAPL/0015524/2021 PATHANI MOHAPATRA ANKITA MUKHERJI /10
VS VS 0
STATE OF ODISHA I
292 ABLAPL/0015525/2021 KASINATH PARIDA JYOTIRMAYA SAHOO KHURDA P.S. /464 /2021
Vs VS 0
STATE OF ODISHA I
293 ABLAPL/0015526/2021 DEEPIKA GADNAYAK JYOTIRMAYA SAHOO MAHILA (BERHAMPUR) /134 /2021
VS VS 0
STATE OF ODISHA I
294 ABLAPL/0015527/2021 KUNTI NAYAK TRILOCHAN PANIGRAHI CHANDANPUR /334 /2021
VS VS 0
STATE OF ODISHA I
295 ABLAPL/0015528/2021 GEETANJALI RATHA JYOTIRMAYA SAHOO VIGILANCE PS (BERHAMPUR) /26 /2014
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VS VS 0
STATE OF ODISHA(VIG.) I
296 ABLAPL/0015529/2021 SASHIBHUSAN RATH PRAKASH K. MISHRA TANGI /69 /2021
VS VS 0
STATE OF ODISHA I
297 ABLAPL/0015530/2021 BADAL MARANDI PRAMOD KUMAR JENA SAHADEV KHUNTA /260 /2021
Vs VS 0
STATE OF ODISHA I
298 ABLAPL/0015531/2021 JTU@ JYOTI RANJAN BEHERA ARIJEET MISHRA NIKIRAI /207 /2021
Vs VS 0
STATE OF ODISHA I
299 ABLAPL/0015532/2021 JAGADANANDA @ SADANANDA BEJ PRAFULLA CHANDRA DAS CHANDABALI /286 /2021
VS VS 0
STATE OF ODISHA I
300 ABLAPL/0015533/2021 BISHNU CHARAN DAS@ DASH H.N.MOHAPATRA KUMBHARAPARA /404 /2021
VS VS 0
STATE OF ODISHA I
301 ABLAPL/0015534/2021 SWARNALATA PARIJA MANASKUMAR ACHARYA PATKURA /518 /2021
Vs Vs 0
STATE OF ODISHA I
302 ABLAPL/0015535/2021 ARABINDA MISHRA RAGHUNATH DAS MOHAPATRA MANCHESWAR P.S. /339 /2019
Vs VS 0
STATE OF ODISHA I
303 ABLAPL/0015536/2021 RAKESH RANJAN PADHI PITAMBAR PATRA /10
VS VS 0
STATE OF ODISHA I
304 ABLAPL/0015537/2021 PARSURAM NAIK PANCHANAN PANIGRAHI PARJANG /442 /2021
VS VS 0
STATE OF ODISHA I
305 ABLAPL/0015538/2021 RABINDRA BARIK HEMANTA KUMAR MOHANTA BAISINGA /158 /2021
Vs VS 0
STATE OF ODISHA I
306 ABLAPL/0015539/2021 ASHISH PADHAN SURENDRA KUMAR GARTIA /10

VS

VS
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STATE OF ODISHA I

307 ABLAPL/0015540/2021 DILLIPKUMAR MOHANTY SURYA NARAYAN MISHRA KUMBHARAPARA /423 /2021
VS VS 0
STATE OF ODISHA I

308 ABLAPL/0015541/2021 SANIA @ PRADEEP CHARAN DAS SAMARENDRA MOHANTY JAGATSINGPUR /591 /2021
Vs VS 0
STATE OF ODISHA I

309 ABLAPL/0015542/2021 LINGARAJSAHOO NIRANJAN PANDA CUTTACK VIGILANCE /41 /2015
Vs VS 0
STATE OF ODISHA I

310 ABLAPL/0015543/2021 KIRTAN MOHAPATRA@ KIRTI RANJAN MOHAPATRAISHIKANTA MISHRA CHANDAKA P.S. /240 /2021
VS VS 0
STATE OF ODISHA I

311 ABLAPL/0015544/2021 MOHAMMAD UMAR FAROOQ@SK. UMAR SAMARENDRA MOHANTY JAGATSINGPUR /619 /2021
Vs VS 0
STATE OF ODISHA I

312 ABLAPL/0015545/2021 SUNIL PRADHAN SUNIL KUMAR PANDA JENAPUR /327 /2021
Vs VS 0
STATE OF ODISHA I

313 ABLAPL/0015546/2021 ASHWINI KUMAR BARIK SUNIL KUMAR PANDA DHENKANAL SADAR /398 /2021
VS VS 0
STATE OF ODISHA I

314 ABLAPL/0015547/2021 GADADHARA JENA MANASKUMAR CHAND KHURDA P.S. /325 /2020
VS VS 0
STATE OF ODISHA I

315 ABLAPL/0015548/2021 BABUNI SAMANTARAY NEPOLEON SAHANI NIRAKARPUR /175 /2021
Vs VS 0
STATE OF ODISHA I

316 ABLAPL/0015549/2021 AJAY JENA@ AJUA JENA AKSHAYA KU. SAHOO CUTTACK SADAR /322 /2018
VS VS 0
STATE OF ODISHA I

317 ABLAPL/0015550/2021 SUMITRA BEHERA DILLIPKUMARRAY /10

VS
STATE OF ODISHA

VS
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318 ABLAPL/0015551/2021 AMLAN MISHRA RABI NARAYAN BEHERA MAHILA P.S.(BBSR) /114 /2021
VS VS 0
STATE OF ODISHA I
319 ABLAPL/0015552/2021 BISHAL PATRA BRAJA MOHAN SARANGI SOROQO /370 /2020
VS VS 0
STATE OF ODISHA I
320 ABLAPL/0015553/2021 BANA @ SAHARAI ORAM DEBASIS MISHRA GURUNDIA /41 /2021
VS VS 0
STATE OF ODISHA I
321 ABLAPL/0015554/2021 SANGRAM BARIK PARSURAM PANDA JALESWAR /30/2018
VS VS 0
STATE OF ODISHA I
322 ABLAPL/0015555/2021 GHARAMANI @ DIPTIMAYEE DAS BIJAYA KUMAR PARIDA PURIGHAT /110 /2020
VS VS 0
STATE OF ODISHA I
323 ABLAPL/0015556/2021 SUBAL BEHERA @ BANGURU DIBYAJYOTI SAHOO /10
VS VS 0
STATE OF ODISHA I
324 ABLAPL/0015557/2021 BIBHISHAN MAHANTA AKSHAYA KUMAR SAHOO SAMBALPUR SADAR /160 /2017
VS VS 0
STATE OF ODISHA Il
325 ABLAPL/0015558/2021 BIJAY KUMAR BISWAL MANOJKUMAR PANDA /10
VS VS 0
STATE OF ODISHA I
326 ABLAPL/0015559/2021 SAHADEB SETHI SRINIBAS SAHOO BANARAPAL /368 /2021
Vs VS 0
STATE OF ODISHA I
327 ABLAPL/0015560/2021 BRAJA MOHAN JENA DEBASISH SAMAL SINGLA /10/2020
VS VS 0
STATE OF ODISHA I
328 ABLAPL/0015561/2021 GAYATRI BEHERA DEBASISH SAMAL PATTAPUR (DIGAPAHANDI) /261 /2021
VS VS 0
STATE OF ODISHA I
329 ABLAPL/0015562/2021 DILLIPKUMAR NAYAK BIDESH RANJAN BEHERA BADACHANA /441 /2021
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VS VS 0
STATE OF ODISHA I
330 ABLAPL/0015563/2021 ASHOK KUMAR SAHOO PRADIPTA BEURA /10
VS VS 0
STATE OF ODISHA I
331 ABLAPL/0015564/2021 JAGAN@ JAGANNATH PATRA DHARMENDRA SETHY OUPADA /92 /2021
Vs VS 0
STATE OF ODISHA I
332 ABLAPL/0015565/2021 PRAMOD KUMAR SAMAL BISWORANJAN SWAIN JAGATPUR /499 /2021
Vs VS 0
STATE OF ODISHA I
333 ABLAPL/0015566/2021 BAIKUNTHANATH SWAIN SUSAMPAD HOTA NAYAGARH SADAR /36 /2020
VS VS 0
STATE OF ODISHA I
334 ABLAPL/0015567/2021 ABDUL KAUSHER SIDHANT KUMAR JENA MALGODOWN /244 /2021
VS VS 0
STATE OF ODISHA I
335 ABLAPL/0015568/2021 SAMIR BEHERA@ GATU SWAYAMPRAVA DASH PARJANG /223 /2018
Vs Vs 0
STATE OF ODISHA I
336 ABLAPL/0015569/2021 DEEPAK KUMAR SAHOO @ DIPAK SAHOO PRADIPTA BEURA /10
Vs VS 0
STATE OF ODISHA I
337 ABLAPL/0015570/2021 BAPI @ JTESH KUMAR BARIK LALITENDU BHUYAN KEONJHAR SADAR /221 /2021
VS VS 0
STATE OF ODISHA I
338 ABLAPL/0015571/2021 EKRAM KHAN SIVA SANKAR CHAINI PURUNABAZAR /378 /2021
VS VS 0
STATE OF ODISHA I
339 ABLAPL/0015572/2021 ASISH MOHARNA@ ASHISH MAHARNA KULDEEP MOHANTY CHANDIPUR /87 /2021
Vs VS 0
STATE OF ODISHA I
340 ABLAPL/0015573/2021 KANHU CHARAN JAYASINGH JYOTIRMAYA SAHOO BOLAGARH P.S. /197 /2021

VS

VS
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STATE OF ODISHA I
341 ABLAPL/0015574/2021 ANJAN KUMAR RANA JYOTIRMAYA SAHOO MAHILA (BERHAMPUR) /134 /2021
VS VS 0
STATE OF ODISHA I
342 ABLAPL/0015575/2021 BABUNI SAMANTARAY NEPOLEON SAHANI NIRAKARPUR /176 /2021
Vs VS 0
STATE OF ODISHA I
343 ABLAPL/0015576/2021 AMAR SAHOO PRADIPTA BEURA /10
Vs VS 0
STATE OF ODISHA I
344 ABLAPL/0015577/2021 BIREN MOHANTY P.R.MISHRA BHADRAK RURAL /482 /2021
VS VS 0
STATE OF ODISHA I
345 ABLAPL/0015578/2021 SUNIL PRASAD GUPTA SANTOSH KUMAR DASH KOSAGUMUDA /194 /2021
Vs VS 0
STATE OF ODISHA I
346 ABLAPL/0015579/2021 PRAKASH CHANDRA TRIPATHY BICHITRA NARAYAN SATAPATHY PARADEEP /262 /2021
Vs VS 0
STATE OF ODISHA I
347 ABLAPL/0015580/2021 DIPAK SAHOO@ DEEPAK SANTOSH KUMAR MAHANTY BADACHANA /425 /2021
VS VS 0
STATE OF ODISHA I
348 ABLAPL/0015581/2021 SABITA DASH P.R.MISHRA BHADRAK RURAL /471 /2021
VS VS 0
STATE OF ODISHA I
349 ABLAPL/0015582/2021 SK.IMRAN PARTHA SARATHI DAS GHATAGAON /200 /2019
Vs VS 0
STATE OF ODISHA I
350 ABLAPL/0015583/2021 RAMESH CHANDRA DAS AMLAN SHAKTI PAUL /10
VS VS 0
STATE OF ODISHA I
351 ABLAPL/0015584/2021 SANATAN MALLICK BISWARANJAN MAHARATHA DERABIS /116 /2021

VS
STATE OF ODISHA

VS
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352 WPC(OA)/0001492/2011 NILAMADHAB SAHU M/SM. PATI /1l
Vs VS 0
STATE OF ODISHA I
353 WPC(OA)/0002157/2019 MANABHANJAN MISHRA SURYA NARAYAN PATNAIK /1
Vs VS 0
STATE OF ODISHA I
354 WPC(OA)/0002282/2016 SANTOSH KUMAR BEHERA KRISHNA CHANDRA SAHU /1
VS VS 0
STATE OF ODISHA I
355 WPC(OAC)/0000173/2012 SURENDRA PRASAD BEHERA M/SAJT RATH /1
Vs VS 0
STATE OF ODISHA I
356 WPC(OAC)/0000174/2012 JAYADEV PRADHAN M/SAJT RATH /1
Vs VS 0
STATE OF ODISHA I
357 WPC(OAC)/0000182/2012 NRUSINGHA CHARAN PANDA M/SK.K SWAIN /1
VS VS 0
STATE OF ODISHA I
358 WPC(OAC)/0000185/2012 BIMALA SAHU M/SSK GARTIA /1
VS VS 0
STATE OF ODISHA I
359 WPC(OA C)/0000188/2012 BRIJLAL DHARUA M/SB.B MOHANTY /1
Vs Vs 0
STATE OF ODISHA I
360 WPC(OAC)/0000192/2012 NARASINGH PANIGRAHI M/S G.N MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
361 WPC(OAC)/0000197/2012 KRISHNA CHANDRA MOHANTY M/S S.B JENA /1
VS VS 0

362

363

WPC(OAC)/0000199/2012

WPC(OAC)/0000201/2012

STATE OF ODISHA
RANKANIDHI SAHU

VS

STATE OF ODISHA
PRAFULLA KUMAR SAHOO

M/SUMAKANTA SAHOO
VS

M/SB.B DASH
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VS VS 0
MEMBER AND BOARD OF REVENUE I
364 WPC(OA C)/0000202/2012 SANDEEP KUMAR BISWAL M/SAMITAV DAS 1/
VS VS 0
COMMANDANT, OSAP Il
365 WPC(OA C)/0000215/2012 SRI LAKSHMI NARYAN DASH M/S S.K PADHY /1
& VS 0
STATE OF ODISHA Il
366 WPC(OAC)/0000216/2012 DEBI PRASAD MISHRA M/SP.C ACHARYA /1
VS VS 0
STATE OF ODISHA I
367 WPC(OA C)/0000233/2012 PRAFULLA KUMAR SATPATHY SIDHESWAR MALLIK 1/
VS VS 0
STATE OF ODISHA I
368 WPC(OA C)/0000235/2012 BISHNU CHARAN TRIPATHY KALI PRASANNA MISHRA 1/

369

370

371

372

373

374

WPC(OAC)/0000239/2012

WPC(OAC)/0000242/2012

WPC(OA C)/0000243/2012

WPC(OAC)/0000251/2012

WPC(OAC)/0000252/2012

WPC(OAC)/0000255/2012

VS

STATE OF ODISHA
KRUSHNA CHANDRA MOHAPATRA
VS

STATE OF ODISHA
SUDAM MEHER

VS

STATE OF ODISHA
PANCHANANA KHANSAMA
VS

STATE OF ODISHA
MANDHATA BEHERA

VS

STATE OF ODISHA
HARAMOHAN PRADHAN
VS

STATE OF ODISHA
PADMANAV MOHANTA
VS

VS

SOUBHAGYA S.DAS
VS

RANJT SAMAL
VS

RANJT SAMAL
VS

SIDHESWAR MALLIK
VS

SIDHESWAR MALLIK
VS

GHANASHYAM NAMTOAR
VS
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STATE OF ODISHA I
375 WPC(OA C)/0000259/2012 RAJKISHORE SAHOO KALI PRASANNA MISHRA /1
VS VS 0
STATE OF ODISHA I
376 WPC(OAC)/0000267/2012 PRASANTA KUMAR MISHRA MANOJA KUMAR KHUNTIA /1
Vs VS 0
STATE OF ODISHA I
377 WPC(OA C)/0000268/2012 SHIBA KUMAR MOHAPATRA MANOJA KUMAR KHUNTIA /1
Vs VS 0
STATE OF ODISHA I
378 WPC(OA C)/0000269/2012 SIMADRI NAYAK MANOJA KUMAR KHUNTIA Il
VS VS 0
STATE OF ODISHA I
379 WPC(OA C)/0000270/2012 SADANANDA PRADHAN MANOJA KUMAR KHUNTIA /1
Vs VS 0
STATE OF ODISHA I
380 WPC(OAC)/0000271/2012 CHANDRA SEKHAR MOHANTA BIKRAM CHANDRA GHADEI /1
Vs VS 0
STATE OF ODISHA I
381 WPC(OA C)/0000276/2012 ARUN PANDA AMITAV DAS /1
VS VS 0
STATE OF ODISHA I
382 WPC(OA C)/0000285/2011 ARUNA KUMAR BEHERA DINESH KUMAR PANDA /1
VS VS 0
STATE OF ODISHA I
383 WPC(OA C)/0000364/2011 RAHASBIHARI ROUT M/S BISWA BIHARI MOHANTY /1
Vs VS 0
STATE OF ODISHA I
384 WPC(OAC)/0000374/2011 KUMARI BEBIBALA SWAIN M/S DEBADUTTA ROUTRAY /1
VS VS 0
SECY., LABOUR AND EMPLOYMENT DEPT. I
385 WPC(OAC)/0000387/2011 RATIKANTA MOHANTA M/S SHASHI BHUSAN JENA /1

VS
STATE OF ODISHA

VS
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386 WPC(OA C)/0000390/2011 BIBEKANANDA MISHRA M/SDEBADUTTA ROUTRAY /1l
VS VS 0
STATE OF ORISSA I
387 WPC(OA C)/0000434/2011 ANANTA PRASAD M/S SAROJKUMAR JEE /1
VS VS 0
STATE OF ODISHA I
388 WPC(OA C)/0000435/2011 DINAMANI PATRA M/S SAROJKUMAR JEE /1
VS VS 0

389

390

391

392

393

394

395

396

397

WPC(OAC)/0000436/2011

WPC(OAC)/0000437/2011

WPC(OAC)/0000439/2011

WPC(OAC)/0000442/2011

WPC(OAC)/0000443/2011

WPC(OAC)/0000444/2011

WPC(OAC)/0000467/2011

WPC(OAC)/0000468/2011

WPC(OAC)/0000469/2011

STATE OF ODISHA
BIRANCHI NARAYAN MOHANTA
VS

STATE OF ODISHA
SADHAB CHANDRA NAYAK
VS

STATE OF ODISHA
SIBASIS PANDA

VS

STATE OF ODISHA
T.VAMANA MURTY

VS

STATE OF ODISHA
RABINDRA SENAPATI

VS

STATE OF ODISHA
PADMANAV MISHRA

VS

STATE OF ODISHA
SATYABRATA SAHOO

VS

COLLECTOR, JAJPUR
PRADEEP KUMAR BEHERA
VS

COLLECTOR, JAJPUR
ASHOK KUMAR NAYAK

M/S SAROJKUMAR JEE
VS

M/S SAROJKUMAR JEE
VS

M/S SIDHESWAR MALLIK
VS

M/S RABINDRA KUMAR PATTNAYAK
VS

M/SK.K. SWAIN
VS

M/SK.K. SWAIN
VS

M.PRATAP
VS

M.PRATAP
VS

M.PRATAP
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VS VS 0
COLLECTOR, JAJPUR I
398 WPC(OAC)/0000471/2011 MANORANJAN BISWAL SN,MISHRA /1
VS VS 0
STATE OF ODISHA I
399 WPC(OA C)/0000483/2015 AMRUTA MOHANTA RAMA NATH ACHARYA /1
Vs VS 0
STATE OF ODISHA I
400 WPC(OA C)/0000486/2011 RAGHUNATH MOHANTY ASHOK KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
401 WPC(OA C)/0000489/2012 LALITENDU MOHAPATRA M/SB.K. RAY /1
VS VS 0
STATE OF ODISHA I
402 WPC(OA C)/0000496/2012 SUSANTA KUMAR JENA M/S GOPAL KRISHNA NAYAK Il
VS VS 0
STATE OF ODISHA Il
403 WPC(OA C)/0000497/2012 JATINDRA KUMAR SAHU M/SN. SARKAR /1
VS VS 0
STATE OF ODISHA I
404 WPC(OA C)/0000505/2012 PARTHA PRTIMA PANDA M/S BIMBISAR DASH /1
Vs VS 0
STATE OF ODISHA I
405 WPC(OA C)/0000506/2012 SANTOSH KUMAR MOHAPATRA M/SJAYANT KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
406 WPC(OA C)/0000507/2012 GOURANGA CHANDRA NAYAK M/S NIRANJAN LENKA /1
VS VS 0
STATE OF ODISHA I
407 WPC(OA C)/0000515/2012 MANAS RANJAN MOHANTY M/S PANCHANAN SAHOO /1
VS VS 0
STATE OF ODISHA I
408 WPC(OAC)/0000541/2012 MANOJKUMAR DAS M/SSATYAJT BEHERA /1
Vs VS 0
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STATE OF ODISHA

I

409 WPC(OA C)/0000543/2012 SHYAMAL DUTTA M/S SK. SWAIN /1
VS VS 0
STATE OF ODISHA I

410 WPC(OAC)/0000547/2019 RAJANIKANTA MAHANANDA BHOJARAJSETH /1
Vs VS 0

STATE OF ODISHA

I

411 WPC(OA C)/0000549/2012 RADHAKRUSHNA BARIK M/SP.K. CHAND /1
Vs VS 0
STATE OF ODISHA I
412 WPC(OA C)/0000554/2012 PRASANNA KUMAR TRIPATHY M/SJATESWAR NAYAK Il
VS VS 0
STATE OF ODISHA I
413 WPC(OA C)/0000555/2012 PRADEEP KUMAR JT BABU M/S SAROJKUMAR JEE /1
Vs VS 0
STATE OF ODISHA I
414 WPC(OA C)/0000564/2012 PRATAP KUMAR MOHANTY M/SMANOJA KUMAR KHUNTIA /1
Vs VS 0

415

416

417

WPC(OAC)/0000570/2012

WPC(OAC)/0000574/2012

WPC(OAC)/0000584/2012

STATE OF ODISHA

RAMESH CHANDRA MAHARATHI
VS

STATE OF ODISHA

SUSHANTA KUMAR MEHER

VS

STATE OF ODISHA

AMIT RANJAN TRIPATHY

VS

STATE OF ODISHA

M/S SHANTI PRAKASH MOHANTY
VS

M/S JATINDRA MOHAN MOHANTY
VS

PAMI RATH
VS

"
1
0
"
1
0
)
1

0
1

418 WPC(OA C)/0000589/2012 ER.RABINDRA KUMAR SAHOO SATYABRATA MOHAQNTY | /1
VS VS 0
STATE OF ODISHA I

419 WPC(OA C)/0000591/2012 ASWINI KUMAR PARICHHA JAJATI KESHARI KHUNTIA /1

VS
STATE OF ODISHA

VS
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420

421

422

423

424

425

426

427

428

429

430

431

WPC(OA C)/0000593/2012

WPC(OAC)/0000594/2012

WPC(OA C)/0000595/2012

WPC(OAC)/0000597/2012

WPC(OAC)/0000614/2012

WPC(OAC)/0000775/2012

WPC(OAC)/0000780/2012

WPC(OAC)/0000781/2012

WPC(OAC)/0000782/2012

WPC(OAC)/0000783/2012

WPC(OAC)/0000783/2011

WPC(OAC)/0000784/2012

CHANDINI BARMA
VS

STATE OF ODISHA
BIGNYASIINI DHAR
VS

SECY. REVENUE AND DISASTER MGT.

LAXMIDHAR NAYAK

VS

STATE OF ODISHA
RAMABALLAV SWAIN
VS

STATE OF ODISHA
SANTANU KUMAR MAJHI
VS

EXCISE COMMISSIONER
KASINATH DASH

VS

DIG OF POLICE, CENTRAL RANGE,CUTTACK

INDRAMANI PANIGRAHI
VS

STATE OF ODISHA
BIBEKANANDA BEHERA
VS

STATE OF ODISHA
RATAN KUMAR AGRAWAL
VS

STATE OF ODISHA
HEMANTA KUMAR SADANGI
VS

STATE OF ODISHA
PRAVAT KUMAR SEN

VS

STATE OF ODISHA
GOLAKH BIHARI KAR

MANOJKUMAR KHUNTIA
VS

BIBHUTI BHUSAN DASH
VS

BHIBHUTI BHUSAN DASH
VS

BISWABIHARI MOHANTY
VS

SATYAJT BEHERA
VS

M/S MANOJA KUMAR KHUNTIA
VS

M/S MANOJA KUMAR KHUNTIA
VS

M/S BIKRAM CHANDRA GHADEI
VS

M/S BISWABIHARI MOHANTY
VS

M/S BISWABIHARI MOHANTY
VS

BIMBISAR DASH
VS

M/S BISWABIHARI MOHANTY

Page 38/68

1
0
I
1
0
"
1
0
1
1
0
I
1
0
I
I
0
"
1
0
I
1
0
I
1
0
"
1
0
"
1
0
I
1



ORISSA HIGH COURT

FILING REPORT ASON :26/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
VS VS 0
STATE OF ODISHA I
432 WPC(OAC)/0000787/2012 GHASINATH MAHANTA AND OTHERS M/SHARAPRASAD RATH /1
VS VS 0
STATE OF ODISHA I
433 WPC(OA C)/0000788/2012 GOBINDA KUANR M/S BIRAJA PRASANNA SATPATHY /1
Vs VS 0
STATE OF ODISHA I
434 WPC(OAC)/0000798/2012 SAUDAMINI MISHRA M/S MANOJA KUMAR KHUNTIA /1
Vs VS 0
STATE OF ODISHA I
435 WPC(OA C)/0000808/2012 HRUDANANDA PATI M/SDEVI PRASAD DASH /1
VS VS 0
STATE OF ODISHA I
436 WPC(OA C)/0000810/2012 DEBASISH MOHANTA M/S MANORANJAN MISHRA Il
VS VS 0
STATE OF ODISHA I
437 WPC(OA C)/0000948/2015 SMITARANI NAYAK SK.PADHI /1
Vs Vs 0
STATE OF ODISHA I
438 WPC(OA C)/0000966/2011 SANTANU KUMAR PRADHAN M/SMANOJKUMAR MOHANTY /1
Vs VS 0
STATE OF ODISHA I
439 WPC(OAC)/0000971/2011 SURENDRA KUMAR OJHA M/SRANJT SAMAL /1
VS VS 0
STATE OF ODISHA I
440 WPC(OA C)/0000988/2011 PRASANTA KUMAR MISHRA RABINDRA KUMAR PATNAIK /1
VS VS 0
STATE OF ODISHA I
41 WPC(OA C)/0001004/2012 P.PREETISH RANJAN PRAJ T KUMAR PRADHAN /1
Vs VS 0
STATE OF ODISHA I
442 WPC(OAC)/0001007/2012 RAJANIKANTA RAY LAXMIKANTA MOHANTY /1

VS

VS
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STATE OF ODISHA Il
443 WPC(OA C)/0001009/2012 SUDHIR KUMAR LENKA MANOJKUMAR PATI /1
VS VS 0
STATE OF ODISHA I
444 WPC(OAC)/0001011/2012 SARASWATI SAHOO DHULIRAM PATTNAYAK /1
VS VS 0
STATE OF ODISHA I
445 WPC(OAC)/0001012/2011 BIDUTLATA MISHRA M/SR.K.KAR /1
VS VS 0
STATE OF ODISHA I
446 WPC(OAC)/0001012/2012 PRADEEP KUMAR SAHU MANOJKUMAR MOHANTY Il
VS VS 0
STATE OF ODISHA Il
47 WPC(OAC)/0001013/2012 MANMATHA BEHERA MANOJKUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
448 WPC(OAC)/0001014/2012 PRANAYA KUMAR JAYASINGH MANOJKUMAR MOHANTY /1
Vs VS 0
STATE OF ODISHA I
449 WPC(OAC)/0001016/2012 MAHENDRA KUMAR SAHU MANOJKUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
450 WPC(OAC)/0001016/2011 RAMAKANTA PARIDA M/SMANOJKUMAR KHUNTIA /1
VS VS 0
STATE OF ODISHA I
451 WPC(OAC)/0001017/2011 SUSANTA KUMAR MOHANTY M/SMANOJKUMAR KHUNTIA /1
VS VS 0
STATE OF ODISHA I
452 WPC(OAC)/0001018/2012 MANAS RANJAN MAHAPATRA BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
453 WPC(OAC)/0001019/2012 DR.RADHANATH PRAHARAJ D.ROUTRAY /1
VS VS 0

STATE OF ODISHA
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454 WPC(OAC)/0001027/2012 GOPAL CHANDRA DORA MANORANJAN MISHRA /1l
VS VS 0
STATE OF ODISHA I
455 WPC(OAC)/0001056/2016 RASMITA JENA B.B.SWAIN /1
VS VS 0
STATE OF ODISHA I
456 WPC(OAC)/0001249/2011 BIPIN BIHARI NAYAK DEBADUTTA ROUTRAY /1
VS VS 0
STATE OF ODISHA I
457 WPC(OAC)/0001266/2011 PRAVAT MANJARI MOHANTY B.P.SATAPATHY /1
VS VS 0
STATE OF ODISHA I
458 WPC(OAC)/0001287/2011 AMIN MOHANTY SUMANTA KUMAR NAYAK /1
VS VS 0
STATE OF ODISHA I
459 WPC(OAC)/0001311/2011 RANDEEP TRIPATHY M/SPAMI RATH /1
VS VS 0
STATE OF ODISHA I
460 WPC(OAC)/0001312/2011 RAJKUMAR PATRA M/S PAMI RATH /1
VS VS 0
STATE OF ODISHA Il
461 WPC(OAC)/0001318/2011 SIBA SANKAR SAHOO M/SPAMI RATH /1
VS VS 0
STATE OF ODISHA I
462 WPC(OAC)/0001331/2011 NITYANANDA JAL M/SJK. KHANDAYATRAY /1
Vs VS 0
STATE OF ODISHA I
463 WPC(OAC)/0001332/2011 RAMA CHANDRA BAGARTY M/SJK. KHANDAYATRAY /1
VS VS 0
STATE OF ODISHA I
464 WPC(OAC)/0001384/2015 USHARANI NAYAK SK.PADHI /1
VS VS 0

465

WPC(OAC)/0001405/2011

STATE OF ODISHA
GAJINDRA NAG

BIJAYA KUMAR BEHERA
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ORISSA HIGH COURT

FILING REPORT ASON :26/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
VS VS 0
STATE OF ODISHA I
466 WPC(OAC)/0001407/2011 SACHINDRA DESARI M/SBIJAYA KUMAR BEHERA 1/
VS VS 0
STATE OF ODISHA I
467 WPC(OAC)/0001409/2011 ASELI SAHU BHAKTA RANJAN BARIK /1
& VS 0
STATE OF ODISHA I
468 WPC(OAC)/0001428/2011 PRASANNA KUMAR NANDA M/SMANASI MOHAPATRA /1

469

470

471

472

473

474

475

476

WPC(OAC)/0001512/2015

WPC(OAC)/0001580/2012

WPC(OAC)/0001581/2012

WPC(OAC)/0001583/2012

WPC(OAC)/0001587/2012

WPC(OAC)/0001588/2012

WPC(OAC)/0001589/2012

WPC(OAC)/0001590/2012

VS

STATE OF ODISHA
SUSHILA MINA

VS

STATE OF ODISHA
SMITA NAYAK

VS

STATE OF ODISHA
HEMANTA KUMAR DEBASARMA
VS

STATE OF ODISHA
JAGAN DAS

VS

STATE OF ODISHA
PREMALATA MISHRA
VS

STATE OF ODISHA
RATNAKAR SWAIN
VS

STATE OF ODISHA
SAROJPRASAD PANDA
VS

STATE OF ODISHA
MADAN MOHAN NAYAK
VS

VS

S.K.PADHI
VS

PRAKASH RANJAN BARIK
VS

M/SA.RATH
VS

MANOJKUMAR MOHANTY
VS

JK.LENKA
VS

M/S JK.LENKA
VS

JK.LENKA
VS

JK.LENKA
VS
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ORISSA HIGH COURT

FILING REPORT ASON :26/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
STATE OF ODISHA I
477 WPC(OAC)/0001591/2012 RAJENDRA KUMAR PATTNAYAK JK.LENKA /1
VS VS 0
STATE OF ODISHA I
478 WPC(OAC)/0001592/2012 AL| KISHORE PRADHAN JK.LENKA /1
Vs VS 0
STATE OF ODISHA I
479 WPC(OAC)/0001655/2012 GAGAN BIHARI JENA M/SBIJAYA KUMAR BEHERA /1
Vs VS 0
STATE OF ORISSA I
480 WPC(OAC)/0001656/2012 BHAJAMAM MANGARAJ M/SBIJAYA KUMAR BEHERA Il
VS VS 0
REVENUE AND DISASTER MANAGEMENT I
481 WPC(OAC)/0001657/2012 AJAYA KUMAR RATH M/SBIJAYA KUMAR BEHERA /1
Vs VS 0
REVENUE AND DIASTER MANAGEMENT, SECY. BUILDING I
482 WPC(OAC)/0001658/2012 HRUSIKESH PARIDA M/SBIJAYA KUMAR BEHERA /1
Vs VS 0
REVENUE AND DISASTER MANAGEMENT I
483 WPC(OAC)/0001659/2012 SUSANTA KUMAR TADA M/SBIJAYA KUMAR BEHERA /1
VS VS 0
STATE OF ORISSA I
484 WPC(OA C)/0001660/2012 TRILOCHAN SAHOO M/SBIJAYA KUMAR BEHERA /1

485

486

487

WPC(OAC)/0001661/2012

WPC(OAC)/0001662/2012

WPC(OAC)/0001663/2012

VS

VS

REVENUE AND DISASTER MANAGENENT

KULAMANI BARIK
VS

M/SBIJAYA KUMAR BEHERA
VS

REVENUE DISASTER MANAGEMEN SECRETARIAT BUILDING

PRAVAT KUMAR PRADHAN
VS

STATE OF ORISSA
NITYANANDA SAHOO

VS

STATE OF ORISSA

M/SBIJAYA KUMAR BEHERA
VS

M/SBIJAYA KUMAR BEHERA
VS
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488

489

490

491

492

493

494

495

496

497

498

499

WPC(OAC)/0001664/2012

WPC(OAC)/0001665/2012

WPC(OAC)/0001666/2012

WPC(OAC)/0001667/2012

WPC(OAC)/0001668/2012

WPC(OAC)/0001669/2012

WPC(OAC)/0001732/2012

WPC(OAC)/0001735/2012

WPC(OAC)/0001737/2012

WPC(OAC)/0001739/2012

WPC(OAC)/0001747/2012

WPC(OAC)/0001757/2012

BANAMALI BASANTIA

VS

STATE OF ORISSA
BAIKUNTHANATH SAHOO
VS

STATE OF ORISSA
GOBINDA CHANDRA PANDA
VS

STATE OF ORISSA
SANKARSAN PAIKRAY

VS

STATE OF ORISSA
MOHAN PRADHAN

VS

STATE OF ORISSA
YUDHISTIRA DAS

VS

STATE OF ORISSA
BISWANATH NAYAK

VS

STATE OF ODISHA
KALISANKAR PANIGRAHI
VS

STATE OF ODISHA

SMT. TILOTTAMA MOHANTY
VS

STATE OF ODISHA
JOGESWAR DEEP

VS

STATE OF ODISHA

LALA PRADIPTA KUMAR RAY
VS

STATE OF ODISHA
NARENDRA KUMAR BHAINSA

M/SBIJAYA KUMAR BEHERA
VS

M/SBIJAYA KUMAR BEHERA
VS

M/SBIJAYA KUMAR BEHERA
VS

M/SBIJAYA KUMAR BEHERA
VS

M/SBIJAYA KUMAR BEHERA
VS

M/SBIJAYA KUMAR BEHERA
VS

M/S BIJAYA KUMAR BEHERA
VS

M/S BIKRAM CHANDRA GHADAI
VS

M/S DHULIRAM PATTANAYAK
VS

M/S JK LENKA
VS

M/S SUSANTA KUMAR NAYAK
VS

M/S PRAFULLA KUMAR KAR
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ORISSA HIGH COURT

FILING REPORT ASON :26/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
VS VS 0
STATE OF ODISHA I
500 WPC(OAC)/0001765/2012 BANDARU MAYURI M/SPREM KUMAR PATTANAYAK 1/
VS VS 0
COLLECTOR ,NABARANGAPUR, Il
501 WPC(OAC)/0001768/2012 SUJATA SUNDARI DASH M/SL.K MOHANTY /1
& VS 0
STATE OF ODISHA Il
502 WPC(OAC)/0001772/2012 SMT. KANITHI LATA M/S BISWABIHARI MOHANTY /1
VS VS 0
STATE OF ODISHA I
503 WPC(OAC)/0001927/2011 BHUMISUTA MAJHI BIJAYA KUMAR BEHERA 1/
VS VS 0
STATE OF ODISHA I
504 WPC(OAC)/0001986/2011 MITRABHANU HOTA M/S DEEPAK RANJAN SUNDRAY 1/
VS VS 0
STATE OF ODISHA Il
505 WPC(OAC)/0001994/2011 KRISHNA CHANDRA KONHAR M/S BISWABIHARI MOHANTY /1
& VS 0
STATE OF ODISHA I
506 WPC(OAC)/0001996/2011 KUMARI BALI HANSDA M/S SAMEER KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
507 WPC(OAC)/0002001/2011 MAMATA MALIK M/SBANAMALI SAHOO (1) 1/
& VS 0
STATE OF ODISHA I
508 WPC(OAC)/0002005/2011 RAMESH CHANDRA MOHANTY M/SBIRAJA PR. DAS 1/
VS VS 0
STATE OF ODISHA Il
509 WPC(OA C)/0002009/2011 NARASINGHA PADHY M/SB.S. MISHRA /1

510

WPC(OAC)/0002018/2011

VS

STATE OF ORISSA
PRATAP KUMAR MISHRA
VS

VS

M/S BANAMALI SAHOO
VS
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511

512

513

514

515

516

517

518

519

520

521

WPC(OAC)/0002036/2011

WPC(OA C)/0002040/2011

WPC(OAC)/0002042/2011

WPC(OAC)/0002048/2011

WPC(OAC)/0002077/2011

WPC(OAC)/0002080/2011

WPC(OAC)/0002100/2011

WPC(OAC)/0002105/2011

WPC(OAC)/0002125/2012

WPC(OAC)/0002126/2012

WPC(OAC)/0002135/2012

STATE OF ORISSA
HEMANTA KUMAR DALAI
VS

M/S MANOJA KUMAR KHUNTIA
VS

COLLECTOR AND DISTRICT MAGISTRATE, NAYAGARH

BIRANCHI NARAYAN DASH
VS

STATE OF ORISSA
KAILASH CHANDRA SINGH
VS

STATE OF ORISSA
RADHA RAMAN MISHRA
VS

STATE OF ODISHA
AMBIKA BARIK

VS

STATE OF ODISHA
BIBHOOTI BHOOSHAN PADHI
VS

STATE OF ODISHA
SUJATA PANDA

VS

STATE OF ODISHA
PADMASENI PATEL

VS

STATE OF ODISHA
MURALI DHAR BHOI

VS

STATE OF ODISHA
MAHESWAR BEHERA

VS

STATE OF ODISHA
BRAHMAPUTRA MOHANTA
VS

STATE OF ODISHA

M/S PRAFULLA KUMAR MOHAPATRA
VS

M/SBIJAYA KUMAR BEHERA
VS

M/S SIDHESWAR MALLIK
VS

M/SDR. SUJATA DASH
VS

M/S ANIL KUMAR BEHERA
VS

M/S SAMEER KUMAR DAS
VS

M/SU.N. SAHOO
VS

M/S SIBANARAYAN BISWAL
VS

M/S SIBANARAYAN BISWAL
VS

M/S SIDHESWAR MALLIK
VS
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ORISSA HIGH COURT

FILING REPORT ASON :26/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
522 WPC(OAC)/0002136/2012 DEBIPRASANNA BARIK M/S SIDHESWAR MALLIK /1l
Vs VS 0
STATE OF ODISHA I
523 WPC(OAC)/0002143/2012 RATIKANTA BEHERA M/S SHASHI BHUSAN JENA /1
Vs VS 0
STATE OF ODISHA I
524 WPC(OAC)/0002145/2012 SANTOSH KUMAR MOHANKUDA M/SDIPTI RANJAN BHOKTA /1
VS VS 0
STATE OF ODISHA I
525 WPC(OAC)/0002151/2012 DEBENDRANATH SAHOO M/SP.C. ACHARYA /1
Vs VS 0
STATE OF ODISHA I
526 WPC(OAC)/0002155/2012 BIJAYA KUMAR ACHARYA M/SMANOJA KUMAR KHUNTIA /1
Vs VS 0
STATE OF ODISHA I
527 WPC(OAC)/0002156/2012 BIPIN BIHARI ROUT M/SPRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
528 WPC(OAC)/0002352/2011 NARAYAN ROUT PRABIR KUMAR RAY /1
VS VS 0
STATE OF ODISHA I
529 WPC(OAC)/0002361/2011 DR. SANTOSH KUMAR SAHU GHANASHYAM NAMTOAR /1
Vs Vs 0
STATE OF ODISHA I
530 WPC(OAC)/0002374/2011 DURGA PRASAD RANA LAXMAN PRADHAN /1
Vs VS 0
STATE OF ODISHA I
531 WPC(OAC)/0002375/2011 ADWAIT KUMAR PATTANAYAK LAXMAN PRADHAN /1

532

533

WPC(OAC)/0002483/2012

WPC(OAC)/0002484/2012

VS

STATE OF ODISHA
SNEHALATA SAHU
VS

STATE OF ODISHA
ANITA DAS

VS

M/SD. ROUTRAY
VS

M/SD. ROUTRAY
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ORISSA HIGH COURT

FILING REPORT ASON :26/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
VS VS 0
STATE OF ODISHA I
534 WPC(OAC)/0002485/2012 PRAINARANI MOHANTY M/SD. ROUTRAY /1
VS VS 0
STATE OF ODISHA I
535 WPC(OA C)/0002486/2012 LALITA DAS M/SD. ROUTRAY /1
Vs VS 0
STATE OF ODISHA I
536 WPC(OAC)/0002487/2012 RASHMITA BISOI M/SD . ROUTRAY /1
Vs VS 0
STATE OF ODISHA I
537 WPC(OA C)/0002488/2012 MADHUSMITA BISWAL M/SD. ROUTRAY /1
VS VS 0
STATE OF ODISHA I
538 WPC(OA C)/0002489/2012 KANAKLATA BEHERA M/SD. ROUTRAY Il
VS VS 0
STATE OF ODISHA I
539 WPC(OA C)/0002490/2012 LAXMIDHAR PRADHAN M/S SHASHI BHUSAN JENA /1
Vs Vs 0
STATE OF ODISHA I
540 WPC(OAC)/0002491/2012 ASHOK KUMAR BEHERA M/S RABINDRA KUMAR PATTANAYAK /1
Vs VS 0
STATE OF ODISHA I
541 WPC(OAC)/0002493/2012 AJAYA KUMAR MOHANTY M/SP.K. MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
542 WPC(OAC)/0002494/2012 UDDHAB CHARAN LENKA M/SP.K. MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
543 WPC(OA C)/0002495/2012 GAYADHAR ROUT M/SP.K. MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
544 WPC(OA C)/0002496/2012 SOMANATH KAR M/SP.K. MOHAPATRA /1

VS

VS
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FILING REPORT ASON :26/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
STATE OF ODISHA I
545 WPC(OAC)/0002497/2012 HARIHAR BHOI M/SA.K. ACHARYA /1
VS VS 0
STATE OF ODISHA I
546 WPC(OAC)/0002501/2012 RATIKANTA SAMAL M/SD.N. LENKA /1
Vs VS 0
STATE OF ODISHA I
547 WPC(OAC)/0002784/2012 DOLAGOBINDA MOHANTY M/S MANAS RANJAN TRIPATHY /1
VS VS 0
STATE OF ODISHA I
548 WPC(OAC)/0002785/2012 SATYANARAYAN DASH M/S AMIT PRASAD BOSE Il
VS VS 0
STATE OF ODISHA I
549 WPC(OAC)/0002786/2012 SADASHIBA BEHERA M/SPRAVASH CH. JENA /1
VS VS 0
STATE OF ODISHA I
550 WPC(OAC)/0002795/2012 MANJUSHREE MOHANTY M/SDILLIPKUMAR PATNAIK /1
Vs VS 0
STATE OF ODISHA I
551 WPC(OAC)/0002801/2012 CHITARANJAN DEHURY M/S SHASHIBHUSAN BISWAL /1
VS VS 0
STATE OF ODISHA I
552 WPC(OAC)/0002803/2012 BABAJ CHARAN MOHANTY M/S SATYAJT BEHERA /1
VS VS 0
STATE OF ODISHA I
553 WPC(OA C)/0002804/2012 BHIKA SAHU M/SKIRTAN DANG /1
Vs VS 0
STATE OF ODISHA I
554 WPC(OA C)/0002805/2012 PRAHALLAD SA M/SKIRTAN DANG /1
VS VS 0
STATE OF ODISHA I
555 WPC(OA C)/0002806/2012 KISHORE KUMAR BISHI M/SKIRTAN DANG /1

VS
STATE OF ODISHA

VS
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FILING REPORT ASON :26/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
556 WPC(OA C)/0002808/2012 MADHUSUDAN PATRA M/S RABINDRA KUMAR PATTNAYAK /1l
Vs VS 0
STATE OF ODISHA I
557 WPC(OA C)/0002809/2012 SUDHANSU SEKHAR MISHRA M/SMANOJKUMAR KHUNTIA /1
Vs VS 0
STATE OF ODISHA I
558 WPC(OAC)/0002810/2012 AKHIL CHARAN JENA M/SN.K. ACHARYA /1
VS VS 0
STATE OF ODISHA I
559 WPC(OAC)/0002812/2012 DILLIPKUMAR SAHU M/S SHASHIBHUSAN BISWAL /1
Vs VS 0
STATE OF ODISHA I
560 WPC(OAC)/0002813/2012 PANCANAN SAHOO M/S SHASHIBHUSAN BISWAL /1
Vs VS 0
STATE OF ODISHA I
561 WPC(OAC)/0002814/2012 SOMYA RANJAN PRADHAN M/S SHASHIBHUSAN BISWAL /1
VS VS 0
STATE OF ODISHA I
562 WPC(OAC)/0002815/2012 SUSANTA KUMAR PANDA M/S SHASHIBHUSAN BISWAL /1
VS VS 0
STATE OF ODISHA I
563 WPC(OAC)/0002816/2012 BIBHUTI BHUSAN NAIK M/SBIBHUTI BHUSAN BISWAL /1
Vs Vs 0
STATE OF ODISHA I
564 WPC(OAC)/0002817/2012 PANCHANAN SAHU M/S SHASHIBHUSAN BISWAL /1
Vs VS 0
STATE OF ODISHA I
565 WPC(OAC)/0002818/2012 SUJAN PADHAN M/SSASHI BHUSAN BISWAL /1

566

567

WPC(OAC)/0002819/2012

WPC(OAC)/0002820/2012

VS

STATE OF ODISHA
BIRANCHI BEHERA

VS

STATE OF ODISHA
MANOJA KUMAR PRADHAN

VS

M/S SHASHIBHUSAN BISWAL
VS

M/S SHASHIBHUSAN BISWAL
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ORISSA HIGH COURT

FILING REPORT ASON :26/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
S VS 0
STATE OF ORISSA Vi

568 WPC(OAC)/0002821/2012 AJT KUMAR SAHU M/S SHASHIBHUN BISWAL 1/
\iS VS 0

569

570

571

572

573

574

575

576

577

578

WPC(OAC)/0002822/2012

WPC(OAC)/0002823/2012

WPC(OAC)/0002824/2012

WPC(OAC)/0002825/2012

WPC(OAC)/0002828/2012

WPC(OAC)/0002830/2012

WPC(OAC)/0002832/2012

WPC(OAC)/0002833/2012

WPC(OAC)/0002834/2012

WPC(OAC)/0002838/2012

STATE OF ORISSA
HIMANSHU SEKHAR BEHERA
VS

STATE OF ORISSA
SUSANTA SEKHAR PRADHAN
VS

STATE OF ORISSA
SIDHANTA KUMAR PRADHAN
VS

STATE OF ODISHA
SWAYMBHU KUMAR PRADHAN
VS

STATE OF ORISSA

E. NARAYAN MURTHY PATRO
VS

STATE OF ORISSA
HAREKRUSHNA JENA

VS

STATE OF ORISSA

TAPAN KUMAR SAHU

VS

STATE OF ORISSA
DILESWAR SINGH

VS

STATE OF ORISSA
PRAFULLA KUMAR MOHARANA
VS

STATE OF ORISSA

PUTI PRADHAN

VS

M/S SHASHIBHUSAN BISWAL
VS

M/S SHASHIBHUSAN BISWAL
VS

M/S SHASHIBHUSAN BISWAL
VS

M/S SUSANTA KU. DASH
VS

M/S SIDHARTH PRASAD DAS
VS

M/S
VS

M/S BIMBISAR DASH
VS

M/S SWAPNA KUMAR OJHA
VS

M/S B.SMISHRA
VS

M/S AJODHYA RANJAN DASH
VS
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ORISSA HIGH COURT

FILING REPORT ASON :26/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
STATE OF ORISSA I
579 WPC(OAC)/0002839/2012 SUSHANTA KUMAR SAHU M/S SHASHIBHUSAN BISWAL /1
VS VS 0
STATE OF ORISSA I
580 WPC(OAC)/0002840/2012 LAMBODAR MAHANTA M/S SHASHIBHUSAN BISWAL /1
Vs VS 0
STATE OF ORISSA I
581 WPC(OAC)/0002841/2012 AMULYA SAMAL M/S SHASHIBHUSAN BISWAL /1
Vs VS 0
STATE OF ORISSA I
582 WPC(OAC)/0002842/2012 MANAS RANJAN NAIK M/S SHASHIBHUSAN BISWAL Il
VS VS 0
DIRECTOR OF HEALTH SERVICES I
583 WPC(OAC)/0002847/2012 SANTOSH KUMAR SAHU M/S SHASHIBHUSAN BISWAL /1
Vs VS 0
STATE OF ODISHA I
584 WPC(OAC)/0002848/2012 DUSMANTA BEHERA M/S SHASHIBHUSAN BISWAL /1
Vs VS 0
STATE OF ODISHA I
585 WPC(OAC)/0002852/2012 PRASANTA KUMAR MAHARANA M/S SHASHIBHUSAN BISWAL /1
VS VS 0
STATE OF ODISHA I
586 WPC(OAC)/0002853/2012 PITABASAPAT M/S SHASHIBHUSAN BISWAL /1
VS VS 0
STATE OF ODISHA I
587 WPC(OAC)/0002854/2012 DIPAK KUMAR BEHERA M/S SHASHIBHUSAN BISWAL /1
Vs VS 0
STATE OF ODISHA I
588 WPC(OA C)/0002855/2012 PRADEEP KUMAR PRADHAN M/S SHASHIBHUSAN BISWAL /1
VS VS 0
STATE OF ODISHA I
589 WPC(OA C)/0002856/2012 SUNIL KUMAR KHETI M/S SHASHIBHUSAN JENA /1

VS
STATE OF ODISHA

VS
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ORISSA HIGH COURT

FILING REPORT ASON :26/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE

590

591

592

593

594

595

596

WPC(OAC)/0002857/2012

WPC(OAC)/0002858/2012

WPC(OAC)/0002859/2012

WPC(OAC)/0002862/2012

WPC(OAC)/0002863/2012

WPC(OAC)/0002864/2012

WPC(OAC)/0002865/2012

DILLIPKUMAR DHIR

VS

STATE OF ODISHA
BISWARANJAN PRADHAN
VS

STATE OF ODISHA
BASUDEV MAJHI

VS

STATE OF ODISHA
SATYANARAYAN BARIK
VS

STATE OF ODISHA
BHARAT CHANDRA PARIDA
VS

STATE OF ODISHA
AKSHAYA KUMAR PRADHAN
VS

STATE OF ODISHA
GOURANGA CHARAN ROUT

M/S SHASHIBHUSAN BISWAL
VS

M/S SHASHIBHUSAN BISWAL
VS

M/S SHASHIBHUSAN BISWAL
VS

M/SMANOJA KUMAR KHUNTIA
VS

M/S BISWANATH BEHERA
VS

M/S BISWANATH BEHERA
VS

M/S BISWANATH BEHERA

1
0
I
1
0
"
1
0
1
1
0
I
1
0
I
I
0
"
1

VS VS 0
STATE OF ODISHA I
597 WPC(OA C)/0003085/2011 KABIRAJPADHI M/S ABHIRA SWAIN /1
VS VS 0
STATE OF ORISSA I
598 WPC(OAC)/0003394/2011 PITABAS GIRI M/SDHULIRAM PATTANAYAK /1
VS & 0

599

600

601

WPC(OAC)/0003441/2011

WPC(OAC)/0003449/2011

WPC(OAC)/0003484/2011

STATE OF ODISHA
SUVENDU KUMAR PATTJOSHI
VS

STATE OF ODISHA
SABYARANI MOHANTY

VS

STATE OF ODISHA
ATULYA KUMAR MOHANTY

M/SR.K. PATTANAIK
VS

M/S ARIJEET MISHRA
VS

M/S RABINARAYAN NAYAK
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VS VS 0
STATE OF ODISHA I
602 WPC(OAC)/0003503/2011 NITYANANDA BEHERA M/S PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ORISSA I
603 WPC(OAC)/0003521/2011 RAMESH CHANDRA PANDA M/SB.S. TRIPATHY /1
Vs VS 0
STATE OF ORISSA I
604 WPC(OAC)/0003525/2011 LOKANATH SAHOO M/SD.R.PATTNAIK /1
VS VS 0
|.G. POLICE EASTERN RANGE, BALASORE I
605 WPC(OAC)/0003527/2011 DIPTI MOHAPATRA M/S SUBASH CHANDRA PUSPALAKA /1
VS VS 0
STATE OF ORISSA I
606 WPC(OAC)/0003528/2011 HARIHAR MUNI M/SKALI PRASANNA MISHRA Il
VS VS 0
STATE OF ORISSA Il
607 WPC(OAC)/0003529/2011 MADHABIKA DAS M/SK.P. MISHRA /1
VS VS 0
STATE OF ORISSA I
608 WPC(OAC)/0003539/2011 DHANMENDRE NATH M/SNIRMAL CHANDRA DAS /1
Vs VS 0
STATE OF ODISHA I
609 WPC(OAC)/0003541/2011 LINGARAJ PANIGRAHY M/S JAYDEEP PAL /1
VS VS 0

610

611

612

WPC(OAC)/0003545/2011

WPC(OAC)/0003548/2011

WPC(OAC)/0003556/2011

STATE OF ODISHA

BINOD BIHARI MISHRA

VS

STATE OF ODISHA
SURENDRA KUMAR PATEL

VS

STATE OF ODISHA

PRAMODA KUAMR SATAPATHY
VS

M/S BANSHI DHAR SATPATHY
VS

M/SU.K. SAHOO
VS

M/SLAXMAN PRADHAN
VS
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613

614

615

616

617

618

619

620

621

622

623

WPC(OAC)/0003562/2011

WPC(OA C)/0003566/2011

WPC(OAC)/0003567/2011

WPC(OAC)/0003568/2011

WPC(OAC)/0003589/2011

WPC(OA C)/0003666/2017

WPC(OAC)/0003667/2017

WPC(OAC)/0003709/2017

WPC(OAC)/0003759/2011

WPC(OAC)/0003775/2017

WPC(OAC)/0003793/2011

STATE OF ODISHA
SURENDRA KUANR

VS

STATE OF ODISHA
BINOD BIHARI MAHANTA
VS

STATE OF ODISHA
GOURANGA CHARAN BEHERA
VS

STATE OF ODISHA
HARIHAR JENA

VS

STATE OF ODISHA
PRADEEP KUMAR DAS

VS

STATE OF ODISHA
SAROJA KUMAR DAS

VS

D.G. AND |.G. OF POLICE
TAPAN KUMAR SETHI

VS

D.G. AND |.G. OF POLICE
PANCHANAN SAHU

VS

D.G. AND I.G. OF POLICE
PRABHAT KUMAR BEHERA
VS

STATE OF ODISHA
PABITRA KUMAR SATAPATHY
VS

D.G. AND I.G. OF POLICE
ABUL KALAM KHAN

VS

STATE OF ODISHA

M/S HIMANSHU SEKHAR AMARENDRA MISHRA
VS

M/S SIDHESWAR MALLICK
VS

M/S SIDHESWAR MALLICK
VS

M/S SIDHESWAR MALLICK
VS

MANOJKUMAR MOHANTY
VS

MANOJKUMAR KHUNTIA
VS

MANOJKUMAR KHUNTIA
VS

MANOJKUMAR KHUNTIA
VS

B.N.PANDA
VS

MANOJKUMAR KHUNTIA
VS

M/S LK MOHANTY
VS
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624 WPC(OAC)/0003798/2011 BRAJA KISHOR HARA PRASAD RATH /1l
VS VS 0
STATE OF ODISHA I
625 WPC(OAC)/0004139/2011 PRATAP KISHORE PANDA M/S BISWA BIHARI MOHANTY /1
VS VS 0
STATE OF ODISHA I
626 WPC(OAC)/0004302/2011 SWETALINA DAS M/SSK DAS /1
VS VS 0
STATE OF ODISHA I
627 WPC(OAC)/0004312/2011 SANDHYARANI DASH M/S ABHIRAM SWAIN /1
VS VS 0
STATE OF ODISHA I
628 WPC(OAC)/0004485/2011 BENUDHAR LENKA M/SMAHENDRA KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
629 WPC(OAC)/0004525/2011 ASIMA DAS M/S SATYAPRAKASH SWAIN /1
VS VS 0
STATE OF ODISHA I
630 WPC(OAC)/0004526/2011 GITANJALI SAHU M/S MANOJKUMAR MISHRA /1
VS VS 0
STATE OF ODISHA Il
631 WPC(OAC)/0004528/2011 CHANDRAKANTA MARDARAJ PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
632 WPC(OA C)/0004530/2011 SAPAN KUMAR DAS B.B.MOHANTY /1
Vs VS 0
STATE OF ODISHA I
633 WPC(OAC)/0004532/2011 DURGA CHARAN PATNAIK M/SLAXMAN PRADHAN /1
VS VS 0
STATE OF ODISHA I
634 WPC(OAC)/0004533/2011 DEBENDRA PATEL M/SBHOJARAJ SETH /1
VS VS 0

635

WPC(OAC)/0004535/2011

STATE OF ODISHA
PURNA CHANDRA PRADHAN

M/S SUBASH CH. PANDA
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VS VS 0
STATE OF ODISHA I
636 WPC(OAC)/0004559/2011 PRAHALLAD AMATA SIDDHARTH PRASAD MISHRA /1
VS VS 0
STATE OF ODISHA I
637 WPC(OA C)/0004562/2011 LINGARAJSAMAL MADHUMITA PANDA /1
Vs VS 0
STATE OF ODISHA I
638 WPC(OAC)/0004568/2011 PRAMOD KUMAR SATAPATHY LAXMAN PRADHAN /1
Vs VS 0
STATE OF ODISHA I
639 WPC(OAC)/0004575/2011 HARIHAR JENA B.D.SATAPATHY /1
VS VS 0
STATE OF ODISHA I
640 WPC(OAC)/0004576/2011 PADMANAVA PANDA M/SB.D SATAPATHY Il
VS VS 0
STATE OF ODISHA I
641 WPC(OAC)/0004577/2011 JAYANARAYAN MOHAPATRA B.D. SATAPATHY /1
Vs Vs 0
STATE OF ODISHA I
642 WPC(OAC)/0004578/2011 ANADI CHARAN JENA M/SB.D.SATAPATHY /1
Vs VS 0
STATE OF ODISHA I
643 WPC(OAC)/0004587/2011 SUNIL KUMAR PATRA M/S MANOJKUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
644 WPC(OAC)/0004624/2011 KUNIRANI NAIK M/SK.M.H. NIAMATI /1
VS VS 0
STATE OF ODISHA I
645 WPC(OA C)/0004625/2011 SRIRAM GURU M/SK.M.H. NIAMATI /1
Vs VS 0
STATE OF ODISHA I
646 WPC(OAC)/0004626/2011 MURALI DHARA BEHERA M/SK.M.H NIAMATI /1

VS

VS
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STATE OF ODISHA I
647 WPC(OAC)/0004627/2011 GANDHARBA NAIK M/SK.M.H NIAMATI /1
VS VS 0
STATE OF ODISHA I
648 WPC(OAC)/0004631/2011 SRI UTTAM CHARAN ROUT M/S R.K BISOI /1
Vs VS 0
STATE OF ODISHA I
649 WPC(OA C)/0004658/2011 NIMAIN CHARAN MUDULI M/S BIBHUTI BHUSAN DASH /1
Vs VS 0
STATE OF ODISHA I
650 WPC(OAC)/0004662/2011 TRILOCHAN BEHERA M/S GOUTAM CH. ROUT Il
VS VS 0
STATE OF ODISHA I
651 WPC(OA C)/0004663/2011 KARUNAKAR PATI M/SJATINDRA KUMAR NAYAK /1
Vs VS 0
STATE OF ODISHA I
652 WPC(OA C)/0004668/2011 RAMANATH JENA M/S RAMA CHANDRA JENA /1
Vs VS 0
STATE OF ODISHA I
653 WPC(OA C)/0004689/2011 BANSHIDHAR MALLICK M/SJK LENKA /1
VS VS 0
STATE OF ODISHA I
654 WPC(OAC)/0004718/2011 GHANASHYAM SAHOO M/SBIPLAB MOHANTY /1

655

656

657

WPC(OAC)/0004755/2015

WPC(OAC)/0004809/2011

CONTC(CP)/0000057/2012

VS

STATE OF ODISHA
DHARANIDHAR JENA

VS

STATE OF ODISHA
SOMANATH KHAMARI

VS

STATE OF ODISHA

SRI SURYA NARAYAN TRIPATHY
VS

SRI SURESH CHANDRA MOHAPATRA, PRINC.SECY. TO GOVT. WATER RESOURCES DEPT.

VS

D.K.PATTNAIK
VS

M/S KEDAR KUMAR DASH
VS

M/SMANAS PATI
VS
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658 CONTC(CP)/0000125/2012 PRAVAT KUMAR NAYAK M/SR.K BISOI /1l
VS VS 0
RAJESH BURMA IAS, SECY, SAND M.E DEPTT I
659 CONTC(CP)/0000261/1999 JN PADDAR M/S B.PANIGRAHI /1
VS VS 0
BHUBANESWAR PANIGRAHI, BERHAMPUR I
660 CONTC(CP)/0000465/2016 SNEHALATA MOHANTY M/S SN PATTNAIK /1
VS VS 0
G.MATHEW VASNAN,SECY . HOUSING AND URBAN DEVELOPMENT DEPT. I
661 CONTC(CPC)/0000006/2014 UMESH CHANDRA SETHY M/S SIDHESWAR MALLICK /1
VS VS 0
GOBINDA SETHI,DIRECTOR LAND RECORDS AND SURVEYS I
662 CONTC(CPC)/0000013/2015 BISHNU PRASAD BISWAL M/S RAMA NARAYAN ACHARYA /1
VS VS 0
SECY.TO GOVT. ODISHA AGRICULTURE DEPT. I
663 CONTC(CPC)/0000019/2019 SACHIDANANDA DAS M/S DINESH KUMAR PANDA /1
VS VS 0
ADITYA PRASAD PADHI, CHIEF SECRETARY I
664 CONTC(CPC)/0000021/2016 RABINARAYAN SAHU SATYABADI MANTRY /1
VS VS 0
N.K.PRADHAN, SECY WORKS DEPTT Il
665 CONTC(CPC)/0000025/2013 USHAKIRAN PANDA M/SHARA PRASAD RATH /1
VS VS 0
USHARANI PADHI, SECRETARY, SAND M.E DEPT. I
666 CONTC(CPC)/0000028/2014 TRAILOKYANATH BAL K.K.SWAIN /1
Vs VS 0
USHA PADHY,SECY ., SCHOOL AND MASS EDUCATION DEPT. I
667 CONTC(CPC)/0000038/2014 PRAMOD KUMAR BEHERA M/SJK LENKA /1
VS VS 0
USHA PADHI, COMMISSIONER- CUM- SECY. DEPT.OF SCHOOL AND MASS EDU. GOVT. OF ODISHA //
668 CONTC(CPC)/0000061/2013 JOGESWAR MOHANTA M/SHARA PRASAD RATH /1
VS VS 0
USHA PADHI,SECY. SCH AND MASS EDN. DEPT. I
669 CONTC(CPC)/0000062/2013 PARESH CH. MOHANTA M/SH.P. RATH /1
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VS VS 0
STATE OF ODISHA I
670 CONTC(CPC)/0000064/2017 NRUSINHA NANDA MAHAPATRA M/SJIAYANT KUMAR RATH /1
VS VS 0
SANJAY SINGH, SECY. EMPLOYMENT T.E AND R.S DEVELOPMENR DEPTT. I
671 CONTC(CPC)/0000065/2013 JOGESWAR MOHANTA HARA PRASAD RATH /1
Vs VS 0
USHA PADHI, SECY. SCHOOL AMD MASS I
672 CONTC(CPC)/0000066/2013 CHHABILATA JENA M/SM.R. PRADHAN /1
Vs VS 0
DR. PRAMOD DAS, CHIEF DISTRICT MEDICAL OFFICER RAYAGADA I
673 CONTC(CPC)/0000069/2013 BHAGABATI SAMAL M/S PUROSOTTAM CHULI /1
VS VS 0
USHA PADHI,SECY. SCH AND MASS EDN. DEPT I
674 CONTC(CPC)/0000074/2013 DR.KASIBISWANATH SOREN BISWABIHARI MOHANTY Il
VS VS 0
P.K. MOHAPATRA IAS,PRINCIPAL SECY.H AND F.W. DEPT. I
675 CONTC(CPC)/0000078/2013 GOURANGA CHARAN SWAIN M/SPRAVAT RANJAN SUTAR /1
Vs Vs 0
DR. BALAKRUSNA PANDA, DIRECTOR, PUBLIC HEALTH SERVICE FAMILY WELFARE DEPTT.ODISHA
676 CONTC(CPC)/0000084/2012 KESHAB CHANDRA PARIDA MAHENDRA KUMAR SAHOO /1
Vs VS 0
RAJESH VERMA, SECY ., SCHOOL AND MASS EDUCATION I
677 CONTC(CPC)/0000092/2013 K. TRIPATI DORA LAXMIKANTA MOHANTY /1
VS VS 0
SACHIN RAMCHANDRA YADAYV, |.A.S,COLLECTOR-CUM-DIST.MAGISTRATE I
678 CONTC(CPC)/0000107/2013 GURUNATH BRAHMA L.K. MOHANTY /1
VS VS 0
USHARANI PADHI,IAS,SECY.,.S AND M.E. DEPT. I
679 CONTC(CPC)/0000108/2013 SANJUKTA PATTNAIK M/SL.K MOHANTY /1
Vs VS 0
USHARANI PADHI,SECY. SCH AND MASS EDN. DEPT. I
680 CONTC(CPC)/0000115/2013 SWARNABALA NAG M/SL.K. MOHANTY /1

VS VS
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SMT. USHARANI PADHI, I.A.S., SECY. SAND M.E. DEPTT. Il
681 CONTC(CPC)/0000116/2013 SMT. LILY GURU M/SL.K. MOHANTY /1
VS VS 0
SMT. USHARANI PADHI, I.A.S,, SECY. SAND M.E. DEPTT. I
682 CONTC(CPC)/0000122/2013 AMBIKA DANI M/SL.K MOHANTY /1
VS VS 0
USHARANI PADHI,SECY SCH. AND MASS EDN. DEPT. I
683 CONTC(CPC)/0000123/2013 NAMITA PATTNAIK L.K.MOHANTY /1
VS VS 0
USHA PADHI, SECY ., SCHOOL AND MASS EDUCATION DEPT. I
684 CONTC(CPC)/0000124/2013 SOVANA CHAND L.K.MOHANTY Il
VS VS 0
USHA PADHI, SECY ., SCHOOL AND MASS EDUCATION DEPT. Il
685 CONTC(CPC)/0000125/2013 SANJUKTA PANDA M/SL.K. MOHANTY /1
VS VS 0
SMT. USHARANI PADHI, I.A.S,, SECY. SAND M.E. DEPTT. I
686 CONTC(CPC)/0000136/2011 PRAMOD CHANDRA GHADEI M/SD. MISHRA /1
Vs VS 0
SESHADEV MALLICK, SUPERINTENDENT OF POLICE, NAYAGARH I
687 CONTC(CPC)/0000144/2013 UMAKANTA PANDA HARA PRASAD RATH /1
VS VS 0
USHA PADHI, SECY ., SCHOOL AND MASS EDUCATION DEPT. I
688 CONTC(CPC)/0000145/2012 SHYAMAL DUTTA M/S SK. SWAIN /1
VS VS 0
SATYABRATA SAHU, IAS, COMM-CUM-SECY DEPTT. FISHERIESAND A.R.D I
689 CONTC(CPC)/0000148/2012 PATITAPABAN PARIDA M/S BISWABIHARI MOHANTY /1
VS VS 0
SEKHAR CHANDRA SAHOO, INSPECTOR OF SCHOOL S, KENDRAPARA I
690 CONTC(CPC)/0000152/2018 SANTILATA DEI M/SBIBHU PRASAD DAS /1
VS VS 0
PRADIP KUMAR MOHAPATRA, PRINCIPAL SECY. SAND M.E. DEPARTMENT I
691 CONTC(CPC)/0000159/2016 KANHU CHARAN NAYAK SAROJIJNANDA MISHRA /1
VS VS 0
RANJAN CHOPRA SECY . SCHOOL AND MASS EDU. DEPT. Il
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692 CONTC(CPC)/0000175/2018 PITAMBAR MOHAPATRA M/S BIJAY KUMAR PATTNAIK /1l
VS VS 0
NALINI KANTA PRADHAN , CHIEF ENGR. WORKS DEPT. I
693 CONTC(CPC)/0000177/2017 RATNAKAR GARNAIK M/S PRAFULLA KUMAR RATH /1
VS VS 0
NALINIKANT PRADHAN,SECY. WORKS DEPT I
694 CONTC(CPC)/0000181/2012 P.VISWESWAR RAO B.K.MOHANTY /1
VS VS 0
GIRISH KUMAR KHATUA COMMANDANT, OSAP 6TH BATTALION,CTC I
695 CONTC(CPC)/0000186/2011 MURALIDHAR PRADHAN BISWABIHARI MOHANTY /1
VS VS 0
AK.SINGH, ACCOUNTANT GENERAL ORISSA I
696 CONTC(CPC)/0000189/2011 SRIDHARA BISWAL JK.KHUNTIA /1
VS VS 0
UPENDRA KUMAR BEHERA SECY., HOME DEPT. I
697 CONTC(CPC)/0000190/2012 RAJA@RAJB LOCHAN BISWAL M/S BIRAJA PRASANNA SATAPATHY /1
VS VS 0
RAJKUMAR SHARMA, |.A S, PRIN. SECY. DEPTT. FOREST AND ENVIROMENT I
698 CONTC(CPC)/0000192/2012 ARUN KUMAR MANGARAJ BIRAJA PRASANNA SATAPATHY /1
VS VS 0
RAJKUMAR SHARMA, SECY. PRINCIPAL FOREST AND ENVIOURNMENT Il
699 CONTC(CPC)/0000202/2013 TUSARKANTA MOHAPATRA M/S SHASI BHUSAN JENA /1
VS VS 0
SATYABRATA SAHOO,SECRETARY FISHERIES AND ANIMAL RES.DEV. i
700 CONTC(CPC)/0000203/2012 RANJT KUMAR ROUT M/SB.PSATPATHY /1
Vs VS 0
RAJKUMAR SHARMA,SECY. FOREST AND ENV. DEPT. I
701 CONTC(CPC)/0000203/2013 OM PRAKASH RANA SASHIBHUSAN JENA /1
VS VS 0
SATYABRATA SAHOO,PRINCIPAL SECY. FISHERY AND ANIMAL RESOURCES DEVELOPMENT DEPT/
702 CONTC(CPC)/0000214/2013 MAGUNI NAIK M/SL.K. MOHANTY /1
VS VS 0
MR. JUGAL KISHORE MOHAPATRA PRINCIPAL SECRETARY FINANCE DEPT. I
703 CONTC(CPC)/0000226/2017 GOURAHARI PANDA JK.LENKA /1
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VS VS 0
RANJAN CHOPRA, SECY. SCHOOL AND MASS EDU.DEPT I
704 CONTC(CPC)/0000231/2012 ATISH KUMAR MOHANTY M/SJBANANANDA MOHANTY 1/
VS VS 0
BIMALA NANDA, PRIN. SECY. DEPTT. HIGHER EDU. Il
705 CONTC(CPC)/0000246/2016 PARBATI MISHRA PRAMOD KISHORE CHAND /1
& VS 0
RANJANA CHOPRA |.A.S,SECY,S AND M.E. DEPT. I
706 CONTC(CPC)/0000260/2016 MANAMOHAN KAHALSINGH M/SBUDHADEV ROUTRAY /1
VS VS 0
RANJANA CHOPRA SECRETARY SCHOOL AND MASS EDUCATION DEPT. I
707 CONTC(CPC)/0000263/2018 KABITA MISHRA BISWABIHARI MOHANTY 1/
VS VS 0
ANJAN KUMAR MANIK,IAS,COLLECTOR,KALAHANDI I
708 CONTC(CPC)/0000264/2011 JATINDRA KUMAR SAHU M/S S.KK NAYAK 1/
VS VS 0
KASINATH NAYAK DIRECTOR HAND F.W DEPT. Il
709 CONTC(CPC)/0000265/2012 DR.RADHANATH PRAHARAJ D.ROUTRAY /1

710

711

712

713

714

CONTC(CPC)/0000265/2016

CONTC(CPC)/0000266/2016

CONTC(CPC)/0000271/2011

CONTC(CPC)/0000277/2012

CONTC(CPC)/0000294/2014

VS VS

PRADIPTA KUMAR MOHAPATRA, SECY., HEALTH AND FAMILY WELFARE DEPT.
SADASIBA NAYAK M/S BUDHADEV ROUTRAY

VS VS

RANJANA CHOPRA SCHOOL AND MASS EDUCATION DEPT.

CHANDRA SEKHAR PRADHAN M/S BUDHADEV ROUTRAY

VS VS

RANJANA CHOPRA SECRETARY SCHOOL AND MASSEDUCATION DEPT.

UMESH CHANDRA PANDA

VS VS

S.K.JABAR AHAMMED,OFFICE OF THE DIST CONSUMER DISPUTE REDRESSAL FORUM,

ABDUL SAHID KHAN M/SM.C. JENA

VS VS

JK. MOHAPATRA, SECRETARY, FINANCE DEPTT

MAHESWAR MANDAL M/S MANOJKUMAR MOHANTY
VS VS
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715

716

717

718

719

720

721

722

723

724

725

CONTC(CPC)/0000309/2012

CONTC(CPC)/0000332/2011

CONTC(CPC)/0000333/2012

CONTC(CPC)/0000342/2012

CONTC(CPC)/0000343/2012

CONTC(CPC)/0000344/2012

CONTC(CPC)/0000348/2014

CONTC(CPC)/0000349/2014

CONTC(CPC)/0000357/2012

CONTC(CPC)/0000369/2013

CONTC(CPC)/0000390/2011

PREMANANDA KHUNTIA,DIRECTOR SECONDARY EDN.

JADUNATH JENA M/S BIRAJA PRASANNA DAS
VS VS

DHIRENDRA NATH SAHU, CONTROLLER OF ACCOUNTS

SATADHANU SETHI M/SBINAYA KUMAR MOHANTY

VS VS

BRAHMANANDA BEHERA ,BLOCK DEVELOPMENT OFFICER
RATNAKAR MUNDA M/SLAXMAN PRADHAN
VS VS

PRIYANATH PADHI, CONSERVATOR OF FOREST

PRADEEP KUMAR DAS MANOJKUMAR MOHANTY
VS VS

ASHOK KUMAR TRIPATHY, SECY. TOURISIM AND CULTURE DEPT.

BISHNU CHARAN MAHALI M/SK.K. SWAIN

VS VS

BALAKRUSHNA BEHERA, DIRECTOR, PRINTING ,STSTIONERY AND PUBLICATION,ODISHA
HAREN KUMAR SAHOO DINESH KUMAR PANDA

VS VS

DR. TARADATT, PRINCIPAL SECY., REVENUE AND DISASTER MANAGEMENT DEPT
DAITARY SUNA M/SD.PDHAL

VS VS

GAGAN BIHARI DHAL,SECY, HIGHER EDUCATION

RAJANI PATRO KHOSLA M/S D.PDHALSAMANT

VS VS

GAGN BIHARI DHAL,IAS,SECY ,HIGHER EDUCATION

RATIKANTA SAMAL M/SD.N. LENKA

VS VS

KASHINATH BARIK, D.I. OF SCHOOLS, JAJPUR CIRCLE

RAJKISHORE SWAIN M/S DINESH KUMARPANDA

VS VS

MR.TARA DUTTA IAS, SECY. TO GOVT. ORISSA REVENUE AND DISASTER MANAGEMENT DEPT.

KRUSHNA CHANDRA PANDA M/S AGASTI KANUNGO
VS VS

I
/1
0
I
/11
0
I
/11
0
I
/1
0
I
/1
0
I
/11
0
I
/11
0
I
/1
0
I
/11
0
I
/11
0
I
/1

0

MADHUSUDHAN PADHY, COMM.-CUM-SECY. FOOD SUPPLIERS AND CONSUMER WELFARE DEPTT.
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726 CONTC(CPC)/0000401/2015 GIRISH CHANDRA TRIPATHY M/SDEBADUTTA ROUTRAY /1l
Vs VS 0
SANJAYA RASTOGI, SECRETARY, COMMERCE AND TRANSPORT DEPT. I
727 CONTC(CPC)/0000414/2013 DHARANIDHAR DASH M/SLAXMIKANTA MOHANTY /1
Vs VS 0
UPENDRANATH BEHERA, PRINCIPAL SECRETARY FINANCE DEPT. I
728 CONTC(CPC)/0000423/2011 KAILASH CHANDRA BAG M/S BISWABIHARI MOHANTY /1
VS VS 0
T. RAMACHANDRA SECY. INDUSTRIES DEPT. I
729 CONTC(CPC)/0000429/2018 PARAMANANDA BEHERA M/SDHULIRAM PATTANAYAK /1
Vs VS 0
PRADEEP KUMAR JENA, SECRETARY, WATER RESOURCES DEPTT. I
730 CONTC(CPC)/0000429/2011 OM VIVEKANANDA PATTNAIK M/SASIM AMITABH DAS /1
Vs VS 0
P.SRAMPISE,DEPUTY INSPECTOR GENERAL(ADMINISTRATION) I
731 CONTC(CPC)/0000430/2018 BENUDHAR SAHOO M/S DHULIRAM PATTANAYK /1
VS VS 0
PRADEEP KUMAR JENA, SECRETARY, WATER RESOURCES DEPTT. I
732 CONTC(CPC)/0000431/2018 KARUNAKAR BEHERA M/S DHULIRAM PATTNAYAK /1
VS VS 0
PRADEEP KUMAR JENA, SECRETARY, WATER RESOURCES DEPTT. I
733 CONTC(CPC)/0000431/2013 KHAGESWAR ROUTRAY S.C. MOHANTY /1
Vs Vs 0
TARA DATTA,IAS,PRINCIPAL SECY.,REVENUE AND DISASTER MNGT.DEPT. i
734 CONTC(CPC)/0000432/2018 PRABHAT KUMAR SAHOO M/S DHULIRAM PATTANAYAK /1
Vs VS 0

735

736

737

CONTC(CPC)/0000433/2018

CONTC(CPC)/0000434/2018

CONTC(CPC)/0000435/2018

PRADEEP KUMAR JENA, SECRETARY, WATER RESOURCES DEPTT.
HARAMOHAN MISHRA M/S DHULIRAM PATTANAYAK
VS VS

PRADEEP KUMAR JENA, SECRETARY, WATER RESOURCES DEPTT.
KHETRABAS MISHRA M/S DHULIRAM PATTNAYAK
VS VS

PRADEEP KUMAR JENA , SECY. WATER RESOURCES DEPT.

PABITRA MOHAN MISHRA M/SD.R PATTNAYAK
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FILING REPORT ASON :26/11/2021

ORISSA HIGH COURT

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
VS VS 0
PRADEEP KUMAR JENA SECY, W.R DEPTT. I
738 CONTC(CPC)/0000436/2018 BIKRAM KHUNTIA M/SD.RPATTNAYAK /1
VS VS 0
PRADEEP KUMAR JENA, SECY, W.R DEPTT. I
739 CONTC(CPC)/0000437/2018 BANSHIDHAR SAMAL M/SD.R PATTNAYAK /1
Vs VS 0
PRADEEP KUMAR JENA,SECY, W.R DEPTT. I
740 CONTC(CPC)/0000438/2018 RAMESH CHANDRA MISHRA M/SD.RPATTNAYAK /1
VS VS 0
PRADEEP KUMAR JENA SECY, W.R DEPTT. I
741 CONTC(CPC)/0000439/2018 HARSA KUAMR SAMAL M/SD.RPATTNAYAK /1
VS VS 0
PRADEEP KUMAR JENA, SECY, W.R DEPTT. I
742 CONTC(CPC)/0000440/2018 HARIHAR BEHERA M/SD.RPATTNAYAK Il
VS VS 0
PRADEEP KUMAR JENA,IAS, SECY, W.R DEPTT. Il
743 CONTC(CPC)/0000441/2018 BHABAGRAHI SAHOO M/SD.RPATTNAYAK /1
VS VS 0
PRADEEP KUMAR JENA,SECY, W.R DEPTT. I
744 CONTC(CPC)/0000442/2018 HARSHA CHANDRA MISHRA M/SD.RPATTNAYAK /1
Vs VS 0
PRADEEP KUMAR JENA SECY, W.R DEPTT. I
745 CONTC(CPC)/0000443/2018 SANTOSH KUMAR GARANAYAK M/SD.RPATTNAYK /1
VS VS 0
PRADEEP KUMAR JENA SECY, W.R DEPTT. I
746 CONTC(CPC)/0000455/2012 ANTARYAMI| SAMANTYASINGH SANJIB MOHANTY /1
VS VS 0
SURESH CHANDRA MOHAPATRA,SECY WATER RESOURCES DEPTT I
747 CONTC(CPC)/0000484/2011 JATINDRA KUMAR SAHU M/SSK.NAYAK /1
VS VS 0
ANU GARG, SECRETARY, HEALTH DEPTT. I
748 CONTC(CPC)/0000510/2014 SUSANTA KUMAR ROUT M/S S.SWAIN /1
Vs VS 0
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FILING REPORT ASON :26/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
MR. G.SRINIVAS, SECY, SAND MINES DEPTT. Il
749 CONTC(CPC)/0000517/2012 NIRANJAN PRASAD DASH M/SD.N MOHAPATRA /1
VS VS 0
USHA PADHI,IAS, COMMISSIONER-CUM-SECY, SAND M.E DEPTT. I
750 CONTC(CPC)/0000530/2012 HEMA CHANDRA PATNAIK P.K. KHATEI /1
VS VS 0
USHA PADHI,IAS,COMM.-CUM-SECY..SAND M.E. DEPT. I
751 CONTC(CPC)/0000536/2012 BIDYUT MANJARI PRADHAN M/SLAXMIKANTA MOHANTY /1
VS VS 0
SMT. USHARANI PADHI, I.A.S., SECY. SAND M.E. DEPTT. I
752 CONTC(CPC)/0000541/2012 CHOUDHURY JBANANANDA SAHU M/SL.K.MOHANTY Il
VS VS 0
USHARANI PADHI,SECY, SAND M.E.DEPTT Il
753 CONTC(CPC)/0000578/2014 PRADEEP ACHARYA M/SMANOJKUMAR MISHRA /1
VS VS 0
RAJESH VERMA, SECRETARY, CO - OPERATIVE DEPT. I
754 CONTC(CPC)/0000661/2014 SURESH KUMAR PUJARI MANAS CHAND /1
Vs VS 0
DR.TARA DUTTA ASST.CHIEF SECY ,REVENUE DEPTT I
755 CONTC(CPB)/0000025/2009 RAGHUNATH DAS M/SAJT RATH /1
VS VS 0
ANU GARG, SECRETARY, HEALTH AND F.W DEPT. I
756 CONTC(CPB)/0000448/1999 SASI GOUDO M/S A.K ROUT /1
VS VS 0
HRUDAYANANDA NAYAK , SUPERITENDING OF EXCISE , GANJAM I
757 CONTC(CPS)/0000009/2014 BISHNU PRSAD BISWAL M/SR.N. ACHARYA /1
VS VS 0
SECRETARY AGRICULTURE DEPT. I
758 CONTC(CPS)/0000009/2016 MINAKETAN PADHEE M/SMALAYA KUMAR DAS /1
VS VS 0
PRADIPTA KUMAR MAHAPATRA SECRETARY FOOD SUPPLIES AND CONSUMER W.F. I
759 RVWPET(RP)/0000030/2010 PR. ACCOUNTANT GENERAL A AND E A.SC. /1
VS VS 0
JAGANNATH LENKA Il
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FILING REPORT ASON :26/11/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE
760 RVWPET(RPC)/0000012/2019 DEPUTY DIRECTOR,ELEMENTARY EDUCATION ASC /1l
Vs VS 0
MANAMOHAN KAHALSINGH I
761 RVWPET(RPC)/0000016/2019 DEPUTY DIRECTOR ELEMENTARY EDUCATION ASC /1
VS VS 0
SADASIV NAYAK I
762 RVWPET(RPC)/0000017/2019 DEPUTY DIRETOR,ELEMENTARY EDUCATION ASC /1
VS VS 0
CHANDRA SEKHAR PRADHAN I
763 RVWPET(RPC)/0000978/2014 DR. RABINDRANATH MISHRA M/SAMIYA KUMAR MISHRA 2 /1
VS VS 0
STATE OF ODISHA I
764 RVWPET(RPB)/0000001/2016 PRASANTA KUMAR MISRA B.D. TRIPATHY /1
Vs VS 0
USHA PADHI,|.A.S.,SECY.,SAND M.E. DEPT. I
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ORISSA HIGH COURT

MISC CASESFILED on :26/11/2021

SL. IA NO NAME OF PETNR./APPEL COUNSEL FOR PETNR.JAPPEL

NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR./APPEL

1 1/2021 PRASANTA KUMAR MISRA-MP B.D. TRIPATHY
RVWPET(RPB)/1/2016

2 26/2021 SARAT CHANDRA ROUT-MP
WPC(OAB)/106/1997

3 31/2021 M/S. INDAL STEEL AND POWER LTD.-MP SUDARSHAN NANDA
ARBA/16/2021

4 32/2021 M/S. INDAL STEEL AND POWER LTD.-MP SUDARSHAN NANDA
ARBA/16/2021

5 38/2021 KISHAN KUMAR AGRAWAL-MP BANSHIDHAR BAUG
CRP/12/2021

6 4012021 PR. ACCOUNTANT GENERAL A AND E-MP ASC.
RVWPET(RP)/30/2010

7 81/2021 SURENDRANATH LENKA-MP AMIYA KU GHADEI
CONTC(CP)/53/2012

8 82/2021 SURENDRANATH LENKA-MP
CONTC(CP)/53/2012

9 151/2021 LAND ACQUISITION OFFICER (N.H.) CUM COMPETENT ABTHOR TMAIR
CMAPL/346/2021

10 152/2021 LAND ACQUISITION OFFICER (N.H.) CUM COMPETENT ABTHGRITNAWR
CMAPL/346/2021

11 162/2021 SUNIL KU.SABAT-MP SATYO RANJAN MAHAPATRA
MATA/95/2016

12 169/2021 SAMBHUNATH DAS-MP M/S.PRAFULLA K.RATH
RFA/212/2007

13 170/2021 SAMBHUNATH DAS-MP M/SPRAFULLA K.RATH
RFA/212/2007

14 171/2021 SAMBHUNATH DAS-MP M/S.PRAFULLA K.RATH
RFA/212/2007

15 212/2021 RABINARAYAN SAHOO-MP M/S.B.K.MOHANTY
RPFAM/71/2011

16 225/2021 NIRANJAN MEHER-MP ADV.
RVWPET/237/2021

17 226/2021 K.RUPENDRA-MP ADV.
RVWPET/238/2021

18 227/2021 KALICHARAN ROUT-MP GOPAL KRUSHNA MOHANTY
RVWPET/239/2021

19 266/2021 GOURANGA CHARAN SWAIN-MP M/SPRAVAT RANJAN SUTAR
CONTC(CPC)/78/2013

20 267/2021 NIROD KUMAR BHOI-MP SK.NAYAK 6
CONTC(CPC)/265/2011

21 274/2021 KASINATH PRADHAN-MP
CRLMP/1338/2019

2 275/2021 BALAKRISHNA PANDA-MP M/S.BIBHU PRASAD DAS
CRLMP/429/2019

23 276/2021 SOMYENDRA MOHARANA-MP PABITRA KUMAR BEHERA
CRLMP/2150/2021

24 277/2021 SAMARJT MOHANTY-MP
CRLMP/1446/2020

25 442/2021 DIVISIONAL MANAGER M/S.NATIONAL INSURANCE CO.LSPD TOSHI KLAMAR MOHANTY
FAO/286/2021

26 44312021 DIVISIONAL MANAGER M/SNATIONAL INSURANCE CO.LSPIN TOSHI KUUMAR MOHANTY
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27

28

29

30

31

32

33

35

36

37

38

39

41

42

45

47

49

50

51

52

53

55

56

57

FAO/286/2021
44412021
FA0/289/2021
445/2021
FAO/290/2021
446/2021
FAO/290/2021
44712021
FAO/290/2021
448/2021
FAO/291/2021
449/2021
FAO/292/2021
449/2021
TRP(C)/197/2019
45012021
TRP(C)/400/2021
451/2021
TRP(C)/401/2021
45212021
TRP(C)/127/2019
453/2021
TRP(C)/402/2021
47412021
CONTC/5160/2021
475/2021
CONTC/4694/2021
685/2021
CRLREV/479/2021
686/2021
CRLREV/455/2021
687/2021
CRLREV/455/2021
688/2021
CRLREV/455/2021
696/2021
RSA/113/2018
697/2021
RSA/427/2011
698/2021
RSA/427/2011
699/2021
RSA/427/2011
700/2021
RSA/229/2010
701/2021
RSA/229/2010
702/2021
RSA/229/2010
743/2021
WPC(OA)/1168/2012
744/2021
WPC(OA)/1399/2008
745/2021
WPC(OA)/1399/2008
746/2021
WPC(OA)/124/2003
747/2021
WPC(OA)/1492/2011
748/2021
WPC(OA)/1556/2019
749/2021
WPC(OA)/1557/2019

NATIONAL INSURANCE COMPANY LTD.-MP
NATIONAL INSURANCE COMPANY LTD.-MP
NATIONAL INSURANCE COMPANY LTD.-MP
NATIONAL INSURANCE COMPANY LTD.-MP
PRANABANDHU DEHURI-MP

PREMALATA OJHA-MP

MOUSUMI PANIGRAHI-MP

SWATI NAYAK @ DEZI-MP

PRIYANKA MOHARANA-MP

SUPREETI MAHALI-MP

AMITAV PARIDA-MP

BASANTA KUMAR PAIBARTY-MP
RUPDHAR PADHAN-MP

GAUTAM ALI BESANT-MP
MARKANDESWAR PANDA-MP
MARKANDESWAR PANDA-MP
MARKANDESWAR PANDA-MP
BUDHESWAR SAHU-MP

RADHANATH TARAI-MP

RADHANATH TARAI-MP

RADHANATH TARAI-MP

ASHOK K.MITRA-MP

ASHOK K.MITRA-MP

ASHOK K.MITRA-MP

GEETARANI PANIGRAHI-MP

BISWANATH MOHAPATRA-MP
BISWANATH MOHAPATRA-MP

SUKANTI NAYAK-MP

NILAMADHAB SAHU-MP

SUKANTA KUMAR SETHI-MP

KRUSHNA CHANDRA BEHERA-MP
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SABITA RANJAN PATTNAIK

SABITA RANJAN PATTNAIK

SABITA RANJAN PATTNAIK

SABITA RANJAN PATTNAIK

ROHIT RANJAN RAY

ROHIT RANJAN RAY

SHIB SHANKAR MOHANTY

DINESH RAY

PRAFULLA CHANDRA ACHARYA

M/S.SK.NAYAK(2)

SIDHARTHA SAMAL

M/S.PRABODHA CH.NAYAK,SK.ROUT,A.K.PATRA,B.C

SAILABALA JENA

SAMARENDRA MOHANTY

DEEPALI MAHAPATRA

DEEPALI MAHAPATRA

DEEPALI MAHAPATRA

M/SMRUTYUNJAYA MOHANTY

SANATAN PANI

M/SNIRMAL K.RATH

M/SNIRMAL K.RATH

AJT KUMAR TRIPATHY

M/SA.K.TRIPATHY ,P.K.NAYAK,P.KAR,P.K.MOHANTY

M/S.A.K.TRIPATHY ,P.K.NAYAK,P.KAR,P.K.MOHANTY

M/S ASHOK PATTANAIK

M/SM. PATI

M/S SURYA NARAYAN PATNAIK, U. PATNAIK, S. PMC

M/S SURYA NARAYAN PATNAIK, U. PATNAIK, S. MOl



58

59

60

61

62

63

65

66

67

68

69

70

71

72

73

74

75

76

7

78

79

80

81

82

83

85

86

87

88

89

750/2021

WPC(OA)/2282/2016

751/2021

WPC(OA)/2157/2019

754/2021
CMP/703/2017
755/2021
CMP/695/2021
756/2021
CMP/1088/2019
757/2021
CMP/1279/2016
758/2021
CMP/82/2018
759/2021
CMP/696/2021
760/2021
CMP/697/2021
761/2021
CMP/188/2016
950/2021
MACA/1206/2017
951/2021
MACA/407/2021
952/2021
MACA/411/2021
953/2021
MACA/411/2021
954/2021
MACA/394/2021
955/2021
MACA/413/2021
956/2021
MACA/413/2021
1222/2021
CRLA/293/2010
1223/2021
CRLA/674/2021
1224/2021
CRLA/274/2016
1225/2021
CRLA/831/2019
1226/2021
CRLA/675/2021
1227/2021
CRLA/190/2021
1228/2021
CRLA/675/2021
1229/2021
BLAPL/4843/2021
1230/2021

BLAPL/10555/2021

1231/2021
BLAPL/5338/2021
1232/2021
BLAPL/8183/2021
1233/2021
BLAPL/9059/2021
1234/2021

BLAPL/10590/2021

1235/2021
BLAPL/9453/2021
1236/2021

SANTOSH KUMAR BEHERA-MP

MANABHANJAN MISHRA-MP

RAJESWARI GOUDA-MP

RABINDRA NATH SANKHUA-MP

MADHUSUDAN BEHERA-MP

SNEHALATA MAHALIK@DAS-MP

SUSHIL KU.PRADHAN-MP

KORA @ CHINARI RANJT KUMAR PATRO-MP

BANI MANJARI DAS-MP

BIDYADHAR PARIDA-MP

MAMATA SWAIN-MP

RIYAZUDDIN @ RIAYZ KHAN-MP

KRISHNA CHANDRA SAHU

SURYA NARAYAN PATNAIK

M/STANMAY MISHRA

PRADEEP KUMAR DAS

M/S.DINESH KUMAR MOHANTY

M/S.BHASKAR CHANDRA PANDA

M/S.BHASKAR CH.PANDA

SANTOSH KUMAR MAHANTY

SUKANTA KUMAR NAYAK

M/S.SK.NAYAK

M/S.BIRANCHI NARAYAN RATH

PRADEEP KUMAR MISHRA

THE DIVISIONAL MANAGER, M/S. NEW INDIA ASSURANGRARNTANWUDKMMAR SARANGI

THE DIVISIONAL MANAGER, M/S. NEW INDIA ASSURANCAROANUDKMMAR SARANGI

THE MANAGER LEGAL, HDFC ERGO G.I.CO. LTD.-MP

ADAM ALI KHAN

MANAGER (LEGAL), M/S. NATIONAL INSURANCE CO. LTBR@¥ DASMOHAPATRA

MANAGER (LEGAL), M/S. NATIONAL INSURANCE CO. LTBR@¥ DASMOHAPATRA

CHINU@CHITTARANJAN-MP
BAHADUR GURHANDI-MP
BABLU@BULU@MINAKETAN SAHU-MP
ASHOK KU.BAUT-MP

ACHYUTA SAHU-MP

RAMA KRIPAL YADAV-MP

ACHYUTA SAHU-MP

SUNIL KUMAR MAHANTA-MP
TRINATH BINDHANI-MP

DEEPAK KUMAR ROUT-MP

KALIA@ SUSANTA PRADHAN-MP
DEEPIKA@ CHAITALI MUKHARJEE-MP
SUBAL BARAL-MP

DEEPIKA @ CHAITALI MUKHARJEE-MP

DEEPIKA@ CHAITALI MUKHARJEE-MP
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M/S.AJAYA KU.BARAL

KIRTAN DANG

M/S.PRAHALLADA SAHU

M/S.BIJAYA KUMAR RAGADA

GYANALOKA MOHANTY

JUGALA KISHORE PANDA M/S.RAJIB BIHARI MISHRA

GYANALOKA MOHANTY

SOURA CHANDRA MOHAPATRA

ANIRUDHA DAS

PRADIPTA VARMA

BHABANI SHANKAR DASPARIDA

PRADIPTA VARMA

PRADIPTA VARMA



90

91

92

93

95

96

97

98

99

100

101

102

103

104

105

106

107

108

109

110

111

112

113

114

115

116

117

118

119

120

BLAPL/9208/2021
1237/2021
BLAPL/9452/2021
1238/2021
BLAPL/9206/2021
1239/2021
BLAPL/9061/2021
1440/2021
ABLAPL/19009/2019
1441/2021
ABLAPL/3385/2018
1442/2021
ABLAPL/1724/2020
1443/2021
ABLAPL/18530/2019
1444/2021
ABLAPL/16091/2019
1853/2021
CRLMC/2403/2021
1854/2021
CRLMC/1715/2021
1855/2021
CRLMC/2404/2021
1856/2021
CRLMC/2404/2021
1857/2021
CRLMC/1790/2021
1858/2021
CRLMC/2405/2021
1859/2021
CRLMC/2408/2021
1860/2021
CRLMC/1749/2021
1861/2021
CRLMC/2410/2021
1862/2021
CRLMC/2411/2021
1863/2021
CRLMC/2409/2021
1864/2021
CRLMC/3240/2017
1865/2021
CRLMC/2418/2021
1866/2021
CRLMC/2419/2021
1867/2021
CRLMC/2419/2021
1868/2021
CRLMC/2420/2021
1869/2021
CRLMC/2422/2021
1870/2021
CRLMC/2423/2021
1871/2021
CRLMC/2421/2021
1872/2021
CRLMC/2424/2021
2250/2021
WA/924/2021
2251/2021
WA/919/2021
2252/2021
WA/926/2021

DEEPIKA @ CHAITALI MUKHARJEE-MP
DEEPIKA @ CHAITALI MUKHARJEE-MP
DEEPIKA BANERJEE @ CHAITALI MUKHARJEE-MP
SURENDRA KUMAR NANDI-MP

NIRANJAN JENA-MP

LAXMIPRIYA BEHURIA-MP

TUSHAR RANJAN NANDA-MP
BIDYADHAR JENA-MP

RAJENDRA KUMAR PANDA-MP

MELA BALABANTARAY-MP

ABHIRAM MAHARANA-MP

ABHIRAM MAHARANA-MP

SAMBHU DASH-MP

GANESH@ GANESWAR NAYAK-MP

D. JAMESH DIGAL-MP

MAMINA JENA-MP

SAROJNAIK-MP

ANIRUDDHA PANDA-MP

STATE OF ODISHA-MP

BHABANI PANDEY-MP

SUMANTA @ SUBASH CHANDRA SAMANTRAY-MP
DEBABRATA MISHRA-MP

DEBABRATA MISHRA-MP

RATNAKAR JENA-MP

KAMALA BISWAL-MP

BISHNU CHARAN SAHOO-MP

ALAKA SAHOO@ LAXMIPRIYA SAHOO-MP
ARUN KUMAR SWAIN-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

ODISHA MINING CORPORATION LTD.-MP
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PRADIPTA VARMA

PRADIPTA VARMA

PRADIPTA VARMA

SMRUTI RANJAN MOHAPATRA

JUGALA KISHORE PANDA

BIDYADHAR MANASINGH

BIDYADHAR MANASINGH

PABITRA KUMAR BEHERA

SUNIL KUMAR PANDA

SUSMITA PATTNAIK

BHARAT BHUSAN ROUTRAY

JAYDEEP PAL

M/S.AAMIT PR.BOSE

BISWAJT NAYAK

SIDHARTHA SANKAR RAY

SIDHARTHA SANKAR RAY

ANJAN KUMAR BISWAL

JAYAKRISHNA MOHAPATRA

NIRANJAN SINGH (1)

SIDDHARTHA SAMAL

NIRANJAN SINGH(1)

Tarun Patnaik

LALATENDU SAMANTARAY

ADV.



121

122

123

124

125

126

127

128

129

130

131

132

133

134

135

136

137

138

139

140

141

142

143

144

145

146

147

148

149

150

151

152

2843/2021
WPC(OAC)/3801/2011
2844/2021
WPC(OAC)/2678/2002
2845/2021
WPC(OAC)/2248/2010
2846/2021
WPC(OAC)/3290/2002
2847/2021
WPC(OAC)/3287/2002
2848/2021
WPC(OAC)/2695/2002
2849/2021
WPC(OAC)/2695/2002
2850/2021
WPC(OAC)/4663/2011
2851/2021
WPC(OAC)/3085/2011
2852/2021
WPC(OAC)/2579/2011
2853/2021
WPC(OAC)/4676/2011
2854/2021
WPC(OAC)/2577/2011
2855/2021
WPC(OAC)/2577/2011
2856/2021
WPC(OAC)/1061/2018
2857/2021
WPC(OAC)/1249/2011
2858/2021
WPC(OAC)/1062/2018
2850/2021
WPC(OAC)/1064/2018
2860/2021
WPC(OAC)/1249/2011
2861/2021
WPC(OAC)/1065/2018
2862/2021
WPC(OAC)/1916/2011
2863/2021
WPC(OAC)/1066/2018
2864/2021
WPC(OAC)/4678/2011
2865/2021
WPC(OAC)/48/2011
2866/2021
WPC(OAC)/4262/2011
2867/2021
WPC(OAC)/3691/2011
2868/2021
WPC(OAC)/4659/2011
2869/2021
WPC(OAC)/4553/2011
2870/2021
WPC(OAC)/1266/2011
2871/2021
WPC(OAC)/1266/2011
2872/2021
WPC(OAC)/4587/2011
2873/2021
WPC(OAC)/4312/2011
2874/2021

DESHARANJAN URMA@PATRA-MP
MANMATH KUMAR MANDAL-MP
MADHAB BEHERA-MP
BRUNDABAN PATI-MP
DR.SUDARSHAN SAHU-MP
RATNAKAR BISWAL-MP
RATNAKAR BISWAL-MP
KARUNAKAR PATI-MP
KABIRAJPADHI-MP

JBARDHAN BAG-MP

PURNA CHANDRA NOHANTA-MP
GIRISH CHANDRA TRIPATHY-MP
GIRISH CHANDRA TRIPATHY-MP
MANJULATA DAS-MP

BIPIN BIHARI NAYAK-MP
HRUDANANDA JENA-MP
NIRANJAN SWAIN-MP

BIPIN BIHARI NAYAK-MP
TILATAMA DEI-MP

DR.KALI CHARAN RTH-MP
KRUSHNA CHANDRA SAMAL-MP
AGNISWAR MOHANTA-MP
KHALANA KUMAR DALPATI-MP
BISWAJT DAS-MP

KUNJA BIHARI PRADHAN-MP
MADHAB CHANDRA NAYAK-MP
RAJKUMAR PAL-MP

PRAVAT MANJARI MOHANTY-MP
PRAVAT MANJARI MOHANTY-MP
SUNIL KUMAR PATRA-MP
SANDHYARANI DASH-MP

SATYASUNDAR GOSWAMI-MP
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KALI PRASANNA MISHRA

SUSHANTA KUMAR MISHRA

ABHIRAM SWAIN

SANJIB MOHANTY

SANJIB MOHANTY

M/S JATINDRA KUMAR NAYAK

M/S ABHIRA SWAIN

SHASHI BHUSAN JENA

DEBADUTTA ROUTRAY

SHASHI BHUSAN JENA

SHASHI BHUSAN JENA

DEBADUTTA ROUTRAY

SHASHI BHUSAN JENA

SHASHI BHUSAN JENA

ASC

B.P.SATAPATHY

B.P.SATAPATHY

M/S MANOJKUMAR MOHANTY

M/S ABHIRAM SWAIN



153

154

155

156

157

158

159

160

161

162

163

164

165

166

167

168

169

170

171

172

173

174

175

176

177

178

179

180

181

182

183

WPC(OAC)/4269/2011
2875/2021
WPC(OAC)/4127/2011
2876/2021
WPC(OAC)/3793/2011
2877/2021
WPC(OAC)/4534/2011
2878/2021
WPC(OAC)/4534/2011
2879/2021
WPC(OAC)/4677/2011
2880/2021
WPC(OAC)/3769/2011
2881/2021
WPC(OAC)/4226/2011
2882/2021
WPC(OAC)/4031/2011
2883/2021
WPC(OAC)/285/2011
2884/2021
WPC(OAC)/3484/2011
2885/2021
WPC(OAC)/364/2011
2886/2021
WPC(OAC)/196/2011
2887/2021
WPC(OAC)/3374/2011
2888/2021
WPC(OAC)/3456/2011
2889/2021
WPC(OAC)/26/2011
2890/2021
WPC(OAC)/870/2017
2891/2021
WPC(OAC)/214/2011
2892/2021
WPC(OAC)/214/2011
2893/2021
WPC(OAC)/3692/2011
2894/2021
WPC(OAC)/27/2011
2895/2021
WPC(OAC)/3556/2011
2896/2021
WPC(OAC)/3990/2011
2897/2021
WPC(OAC)/3556/2011
2898/2021
WPC(OAC)/1405/2011
2899/2021
WPC(OAC)/3556/2011
2900/2021
WPC(OAC)/1405/2011
2901/2021
WPC(OAC)/3394/2011
2902/2021
WPC(OAC)/2604/2011
2903/2021
WPC(OAC)/3394/2011
2904/2021
WPC(OAC)/4809/2011
2905/2021
WPC(OAC)/1409/2011

ARCHANA MALLICK-MP

ABUL KALAM KHAN-MP
RABINDRANATH ACHARYA-MP
RABINDRANATH ACHARYA-MP
BINOD BIHARI MOHANTA-MP
MANJULATA PANIGRAHI-MP
JAGNYASWNI SAHOO-MP

GAYATRI MOHAPATRA-MP

ARUNA KUMAR BEHERA-MP
ATULYA KUMAR MOHANTY-MP
RAHAS BIHARI ROUT-MP
SUDHANSU KAR-MP
SACHIDANANDA BEHERA-MP
BHUBANANANDA SAHOO-MP
MANMOHAN DAS-MP

PRATAP KUMAR NATH-MP

BUDHU MAHALI-MP

BUDHU MAHALI-MP

BHISMA PATEL-MP

LOKANATH PANDA-MP

PRAMODA KUAMR SATAPATHY-MP
ISWA GANESH-MP

PRAMODA KUAMR SATAPATHY-MP
GAJINDRA NAG-MP

PRAMODA KUAMR SATAPATHY-MP
GAJINDRA NAG-MP

PITABAS GIRI-MP
SACHIDANANDA MOHANTY-MP
PITABAS GIRI-MP

SOMANATH KHAMARI-MP

ASELI SAHU-MP
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M/S L.K MOHANTY

DINESH KUMAR PANDA

M/SRABINARAYAN NAYAK

M/S BISWA BIHARI MOHANTY

SATYABRATA MOHANTY

M/S.BUDHADEV ROUTRAY

M/SLAXMAN PRADHAN

M/SLAXMAN PRADHAN

BIJAYA KUMAR BEHERA

M/SLAXMAN PRADHAN

BIJAYA KUMAR BEHERA

M/SDHULIRAM PATTANAYAK

M/SDHULIRAM PATTANAYAK

M/S KEDAR KUMAR DASH

BHAKTA RANJAN BARIK



184

185

186

187

188

189

190

191

192

193

194

195

196

197

198

199

200

201

202

203

204

205

206

207

208

209

210

211

212

213

214

215

2906/2021
WPC(OAC)/1407/2011
2907/2021
WPC(OAC)/1409/2011
2908/2021
WPC(OAC)/3449/2011
2909/2021
WPC(OAC)/496/2012
2910/2021
WPC(OAC)/496/2012
2911/2021
WPC(OAC)/471/2011
2912/2021
WPC(OAC)/2784/2012
2913/2021
WPC(OAC)/4661/2011
2914/2021
WPC(OAC)/713/2011
2915/2021
WPC(OAC)/3082/2002
2916/2021
WPC(OAC)/515/2012
2917/2021
WPC(OAC)/515/2012
2918/2021
WPC(OAC)/2804/2012
2919/2021
WPC(OAC)/1588/2012
2920/2021
WPC(OAC)/1589/2012
2921/2021
WPC(OAC)/2812/2012
2922/2021
WPC(OAC)/2812/2012
2923/2021
WPC(OAC)/2812/2012
2924/2021
WPC(OAC)/1590/2012
2925/2021
WPC(OAC)/1591/2012
2926/2021
WPC(OAC)/1592/2012
17336/2021
WP(C)/1103/2021
17337/2021
WP(C)/34745/2021
17338/2021
WP(C)/37393/2021
17339/2021
WP(C)/37394/2021
17340/2021
WP(C)/27304/2021
17341/2021
WP(C)/27305/2021
17342/2021
WP(C)/21202/2012
17343/2021
WP(C)/35382/2021
17344/2021
WP(C)/28330/2021
17345/2021
WP(C)/30770/2021
17346/2021

SACHINDRA DESARI-MP

ASELI SAHU-MP

SABYARANI MOHANTY-MP

SUSANTA KUMAR JENA-MP

SUSANTA KUMAR JENA-MP

MANORANJAN BISWAL-MP

DOLAGOBINDA MOHANTY-MP

PRIYABRATA PUHAN-MP

GUNAMANI PATTAJOSI-MP

MINA KUMARI SAHU-MP

MANAS RANJAN MOHANTY-MP

MANAS RANJAN MOHANTY-MP

BHIKA SAHU-MP

RATNAKAR SWAIN-MP

SAROJPRASAD PANDA-MP

DILLIP KUMAR SAHU-MP

DILLIPKUMAR SAHU-MP

DILLIP KUMAR SAHU-MP

MADAN MOHAN NAYAK-MP

RAJENDRA KUMAR PATTNAYAK-MP

ALI KISHORE PRADHAN-MP

M/SBIJAYA KUMAR BEHERA

BHAKTA RANJAN BARIK

M/S ARIJEET MISHRA

M/S GOPAL KRISHNA NAYAK

M/S GOPAL KRISHNA NAYAK

S,N,MISHRA

M/S MANAS RANJAN TRIPATHY

M/S. SHASHI BHUSAN JENA

M/S PANCHANAN SAHOO

M/S PANCHANAN SAHOO

ASC

M/S JK.LENKA

JK.LENKA

ASC

JK.LENKA

JK.LENKA

JK.LENKA

THE E.E. (ELECT.), BALESORE ELECTRICAL DIVISION, NHERASNRTA KUMAR TRIPATHY

BANSHIDHAR SAHOO @ SAHU-MP

BARKHA MODI-MP

NIDHI AGGARWAL-MP

M/SRUTUPARNA CONSTRUCTION-MP

M/S RUTUPARNA CONSTRUCTION-MP

DILLIP KU.MOHAPATRA-MP
RABI RATHAN-MP
JALANDAR SAHOO-MP
PANCHANAN SENAPATI-MP

BHABANI PRASAD MAJHI-MP
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SASWAT KUMAR ACHARYA

SASWAT KUMAR ACHARYA

BIJAYA KUMAR ROUTRAY

BIJAYA KUMAR ROUTRAY

M/S.SANATAN DAS

UPENDRA KUMAR SAMAL

D.K.MOHAPATRA



216

217

218

219

220

221

222

223

224

225

226

227

228

229

230

231

232

233

234

235

236

237

238

239

240

241

242

243

244

245

246

WP(C)/32134/2020
17347/2021
WP(C)/32394/2021
17348/2021
WP(C)/37412/2021
17349/2021
WP(C)/37415/2021
17350/2021
WP(C)/26676/2017
17351/2021
WP(C)/37190/2021
1735212021
WP(C)/37431/2021
17353/2021
WP(C)/37432/2021
17354/2021
WP(C)/37433/2021
17355/2021
WP(C)/37435/2021
17356/2021
WP(C)/27261/2011
17357/2021
WP(C)/37436/2021
17358/2021
WP(C)/37442/2021
17359/2021
WP(C)/20364/2021
17360/2021
WP(C)/30156/2021
17361/2021
WP(C)/37449/2021
1736212021
WP(C)/37453/2021
17363/2021
WP(C)/37457/2021
17364/2021
WP(C)/2267/2021
17365/2021
WP(C)/2263/2021
17366/2021
WP(C)/2270/2021
17367/2021
WP(C)/2269/2021
17368/2021
WP(C)/2265/2021
17369/2021
WP(C)/37459/2021
17370/2021
WP(C)/37146/2021
17371/2021
WP(C)/37461/2021
1737212021
WP(C)/37463/2021
1737312021
WP(C)/37466/2021
1737412021
WP(C)/17532/2021
17375/2021
WP(C)/14044/2021
1737612021
WP(C)/20520/2016
17377/2021
WP(C)/37469/2021

KRUSHNA CHANDRA MALLICK-MP

M/S APUL ASSOCIATES-MP

UMAKANTA SAMAL-MP

EX.HAV.P.TULASAYA REDDY-MP

SAROJINI OJHA-MP

KALYANI BISWAL-MP

SARBESWAR DAS-MP

JATADHARI SAHOO-MP

MAMATA MISHRA-MP

ATARAMANI SAHU-MP

NIRMAL CHANDRA BALIARSINGH-MP

RENUBALA SAHU-MP

SUBHASREE PATTANAIK-MP

ARNAPURNA TIADI (PANDA)-MP

MURALI BADATYA-MP

AMITA BHATRA-MP

M/S GANESHWAR MINES AND MINERALS-MP

DEBAKI PADHAN-MP

ITISHREE PRADHAN-MP

PRIYADARSHINEE BHOI-MP

SUBHASHREE PADHAN-MP

MINAKSHEE BARGE-MP

PRAFULLA KUMAR RATH

GYANALOKA MOHANTY

M/S.NRUSINGHA NANDA MAHAPATRA

SAILABALA JENA

SK.SAMAL

SAILABALA JENA

GIRIJA SANKAR MOHANTY

M.PRATAP @ PRATAP KUMAR MOHAPATRA

M.PRATAP @ PRATAP KUMAR MOHAPATRA

RAMDAS ACHARY

SIDHESWAR MALLIK

GOPAL PRASAD JENA

SATYABRATA MOHANTY

SIDHESWAR MOHANTY

ABHISHEK DASH

GOPAL SINHA

GOPAL SINHA

GOPAL SINHA

GOPAL SINHA

GOPAL SINHA

INDUSTRIAL AND COMMERCIAL ENTERPRISES PVT. LTDIMBBSROHAN PATTANAIK

SURUIMUKHI BHUE-MP

DR.GURU KRUSHNA MOHAPATRA-MP

MANIRAJSAHOO-MP

M.SBISHNUPRIYA RICE MILL-MP

M/S. ARSS INFRASTRUCTURE PROJECTSLTD.-MP

SHANKAR HANSDA-MP
M/S.MAA TARINI MEDICAL STORE-MP

KARNARAJBARIK-MP
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BIJAYA KUMAR ROUTRAY

AVIJT MISHRA

BIKRAM CHANDRA GHADEI

SHASHANKA SHEKHAR PATRA

PRAFULLA KUMAR MOHAPATRA

DINESH KU.PANDA

BRUNDABAN ROUT



247

248

249

250

251

252

253

254

255

256

257

258

259

260

261

262

263

264

265

266

267

268

269

270

271

1737812021
WP(C)/5867/2016
17379/2021
WP(C)/37470/2021
17380/2021
WP(C)/37485/2021
17381/2021
WP(C)/37486/2021
17382/2021
WP(C)/37487/2021
17383/2021
WP(C)/37490/2021
17384/2021
WP(C)/37491/2021
17385/2021
WP(C)/27413/2021
17386/2021
WP(C)/37492/2021
17387/2021
WP(C)/37498/2021
17387/2021
WP(C)/37496/2021
17388/2021
WP(C)/16775/2021
17389/2021
WP(C)/37512/2021
17390/2021
WP(C)/36109/2021
17391/2021
WP(C)/37513/2021
1739212021
WP(C)/37516/2021
17393/2021
WP(C)/37515/2021
17394/2021
WP(C)/37518/2021
17395/2021
WP(C)/37517/2021
17396/2021
WP(C)/37523/2021
17397/2021
WP(C)/37531/2021
17398/2021
WP(C)/37532/2021
17399/2021
WP(C)/36266/2021
17400/2021
WP(C)/37534/2021
17401/2021
WP(C)/37536/2021

GURUCHARAN DAS-MP

SAROJKUMAR DEHERY-MP

SURENDRA KUMAR BAG-MP

CHANDRA MOHAN MAJHI-MP

PRADYUSH RANJAN MALLICK-MP

PANKAJINI PATRA-MP

TAPAN KUMAR SAHOO-MP

ASHOK KUMAR ACHARYA-MP

M/SWINNER SECURITY AND LABOR SERVICES-MP

DEIVIK ENTERPRISERS,BBSR-MP

SASMITA DASMOHAPATRA-MP

UDAYA NARAYAN DAS-MP

M/S SNEHALATA CONSTRUCTION AND INTERIOR-MP

SUPRIYA KAR-MP

BRAJA KISHORE NAYAK-MP
MURCHHANA CHAKRA-MP
LIC OF INDIA-MP

JYOTI PRAKASH CHAKRA-MP
RAGHUNATH BISWAL-MP
M/S SRI DURGA SAW MILL-MP
SAROJA KUMAR SAHOO-MP
RASHMI RANJAN BEHERA-MP
BIBHUTI BHUSAN RANA-MP
RITALAL PRASAD MANDAL-MP

M/S SRABANI TIMBER PVT. LTD.-MP
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MR.JK.MISHRA

BHABANI SANKAR TRIPATHY 1

BHOJARAJSETH

BHOJARAJSETH

SANJAY KUMAR PATTANAIK

ARUN KUMAR MISHRA

SIDHARTH PRASAD DAS

SASWATI MOHAPATRA

SURYAKANTA DASMOHAPATRA

ACHYUTANANDA PATTANAIK

PRADIPTA KUMAR MOHANTY

SABYASACHI MISHRA

SHASHI BHUSAN JENA

GURUDATTA KAR

SHASHI BHUSAN JENA

BIPLAB KUMAR DASH

SIVA SANKAR CHAINI

SUBHRANSU BHUSAN MOHANTY

DIGAMBARA MISHRA

PRATIK DASH

SOUGAT DASH





